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UTTAR PRADESH POLLUTION CONTROL BOARD

Ref No. :( 8‘78747@5}?1 ‘v)\“‘n’i-\lofﬂ 3 Date 12 -0f- R

To;

dl

The Registrar General,
Principal Bench,

Hon’ble National Green Tribunal,
Copernicus Marg, New Delhi.

Sub.: Regarding submission of the Joint Inspection report in the matter of O.A.
No. 324/2016 (EA No. 23/2022) Sailesh Singh Vs. State of U.P. and Ors.
order dated 16-09-2022.

Sir,

In compliance of the direction passed by Hon’ble National Green Tribunal
during hearing on 16-09-2022 in the matter of O.A. No. 324/2016 (EA No. 23/2022)
Sailesh Singh Vs. State of U.P. and Ors. the Joint Inspection report dated 17-01-2023
is hereby attached with a request to put up before Hon’ble National Green Tribunal for
kind perusal.

In line of the observation and recommendation of Joint Committee UPPCB vide
letter dated 27-01-2023 issued a Show Cause Notice under Section 33A of Water
(Prevention and Control of Pollution) Act, 1974 as amended for compliance of
following directions :

1- The leakage observed in treated condensate Line. It was directed to rectify the
same on top priority at the time of inspection.

2- The pipelines of spent wash lying in the drain upto the lagoon of Ajeetpur site
shall be replaced outside/undergroud to avoid any mixing of spent wash with the
drain water in case of any leakage.

The Show Cause Notice dated 27-01-2023 IS annexed as Annexure No. 15.

Yours Sincerely,

Encl: As Above %ﬁﬂ

(Abhishek Tripathi)
Incharge, Circle-7

T.C. 12 -V, Vibhuti Khand el weEE-z2e00 G W - 12 @ fnffa aws
Gomti Nagar, Lucknow = 226010 TIWN-272031, 2720828, T20881, 27068
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Joint Inspection Report
(17-01-2023)
of
M/ s Radico Khaitan Ltd., Bareilly Road, Rampur
In the matter of
0.A.No. 324/2016
(E.A.NO.23/2022)
Shailesh Singh
V/S

State of U.P. & Ors.

Inspected by -

RO, UPPCB, Moradabad & Joint Director, Agriculture, Moradabad
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Inspection report of M/s Radico Khaitan Ltd., Bareilly Road, Rampur on 17-01-2023 in
compliance to direction issued by Hon’ble NGT in 0.A. No. 324/2016 (EA No. 23/2022) Shailesh
Singh Vs State of U.P. & Ors.

Hon’ble NGT has passed an order on 16-09-2022 in matter of Shailesh Singh Vs State of U.P. &
Ors in 0.A. No. 324/2016 (EA No. 23/2022). Main part of order are produced here -

“4. In the present Application, it is stated that as per photographs taken on 24.07.2022, the PP -
Rampur Distillery (Radico Khaitan) is discharging effluent into the drain which finally joins the river.
Directions in the order dated 18.03.2021 are still not being followed. This is disputed by learned counsel
appearing for the PP.

5. In view of above, we consider it appropriate to ascertain factual position by requiring the
Additional Chief Secretary, Agriculture, U.P and the State PCB to furnish a factual report in the matter
with regard to compliance status by the PP, particularly mode of disposal of effluents vis a vis CTO
conditions within two months by email at judicialngt@gov.in preferably in the form of searchable PDF/
OCR Support PDF and not in the form of Image PDF. The Applicant and the PP may give their respective
versions to Additional Chief Secretary, Agriculture, U.P and the State PCB within two weeks from today.
The State PCB will be the nodal agency for compliance. List for further consideration on 03.02.2023.”

In compliance tothe direction of Hon’ble NGT dated 16-09-2022, theinspection of M/s Radico
Khaitan Ltd., Bareilly Road, Rampur was carried out by the officials of RO, UPPCB, Moradabad &
Joint Director (Agriculture), Moradabad as nominated by Agriculture Department, Moradabad on
17-01-2023 in presence of factory representative Mr. Amritraj Tomar, AGM (Environment).

Status of the industry

i.  The unit is engaged in the production of ENA using molasses & grain as raw materials having
production capacity of 374 KLD. During Inspection unit was found in operation.The unit has
produced ENA 141 KL on 16-01-2023 & 142 KL on 17-01-2023.

ii. The unit is having Consent to Operate under section 25/26 of the Water (Prevention and Control
of Pollution) Act, 1974 and section 21/22 of the Air (Prevention and Control of Pollution) Act,
1981, which is valid upto 31.12.2026. The copyis annexed as Annexure- 1.

iii. The unit is also having valid authorization under the provisions of Hazardous and other wastes
(Management and Transboundary Movement) Rules, 2016 for storage and disposal of
Hazardous wastes which is valid upto 13-12-2023. The copy is annexed as Annexure- 2.

iv.  The unit has obtained NOC from U.P. Ground Water Department for the abstraction of ground
water ondated 12-08-2021 which is valid for 03 years (From the date of issue). The copy is
annexed as Annexure- 3,

v.  The unit is having 03 Nos. borewell for the water requirement in manufacturing process as well
as domestic purposes. The unit has installed flow meters at each borewell and as per the logbook
submitted by the unit, the average consumption of fresh water from October, 2022 to December
2022 is 1805 KLD, 1526 KLD, 2029KLD respectively.

vi. The unit is generating spent wash, spent lees & effluent from fermenter washing, process
condensate, floor washing, cooling tower blow down, boiler blow down etc.

vii. The unit is based on Zero Liquid Discharge (ZLD).For the management of spent wash & to
achieve ZLD, the unit has installedBio Digesters, Clarifiers, Dissolved Air Floatation (DAF),
Reverse Osmosis, 03 Stage Integrated Multi Effect Evaporator (MEE), Clariflocculators and 06
Stage Multi Effect Evaporator (BMSW)followed by Bio Composting for the treatment of MEE
Condensate, spent lees, RO reject, cooling tower blow down, unit has installed condensate

polishing unit (CPU).
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viii.

xi.

xii.

Xiii.

Xiv.

The unit has bio compost yards located at two deferent places i.e. Ajeetpur site and Hitachi site.

The unit has total 58 acres of bio compost area.Out of 58 acres, 25 acres of area is covered and

remaining 33 acres of area is open/uncovered. The unit has installed 02 PTZ web cameras at

each bio compost yard. p

The unit has 10 piezometric wells & 01 hand pump in the bio compost yard area of Hitachi site,

08 piezometric wells and 01 hand pump in Ajeetpur site,

The unit is having 03 boilers of 65 TPH,30 TPH &26 TPH -

(a) Boiler of 65 TPH capacity - Rice Husk/Bio Gas is used as fuel. Electrostatic precipitator is
attached as APCS and the stack height is 65 m above ground level.

(b) Boiler of 30 TPH capacity - Rice Husk/Bio Gas is used as fuel. Electrostatic precipitator is
attached as APCS and the stack height is 45 m above ground level.

(c) Boiler of 26 TPH capacity -Bio Gas is used as fuel and the stack height is 45 m above ground
level.

At the time of inspection, the boiler having capacity of 65 TPH was found not in operation.
However, rest two boilers were in operation and the stack monitoring was carried out of only
two boilers having capacity 30 TPH & 26 TPH. As per the monitoring report, the value of
particulate matters observed 103.84mg/nm3 and 9.77mg/nm3. Copy of monitoring report are
annexed as Annexure-04,

The unit has installed STP of capacity 120 KLD for treatment of waste water generated from
residential colony. STP consist of holding tank, biological treatment (activated sludge process),
settling tank, holding tank for feed into pressure sand filter and activated carbon filter (ACF).
During inspection STP was found in operation. Treated sewerage water is being discharged into
nearby drain.During inspection sample from outlet of STP was collected and got analysed. As per
analysis report parameters of treated effluent was found with in prescribed limit. Copy is
annexed as Annexure - 05.

The unit has developed green belt inside the premises in 6.678 acres of land however due to lack
of space inside the premises in addition to this the unit has also developed green belt outside the
industrial premises in approximately 6.49 acres. The unit is having a total green belt area of
13.27 acres,which is approximately 34.0% of total factory area.

For the treatment of process condensate generated from MEE, RO Reject, Spent Less etc, the unit
has installed a condensate polishing unit (CPU) of 2000 m3 capacity. The CPU consist of
Equalization Tank, Buffer Tank, Anaerobic Digestion, Aerobic Digestion, Clarification, MGF, ACF
followed by U.V. Treatment. The treated effluent from CPU is being recycled in cooling tower and
for molasses dillution. The unit has installed flow meter at inlet and outlet of CPU and
maintaining the records. Analysis result of sample collected from CPU is given below-

S.No. Sample Description pH CoD BOD TSS TDS
(mg/1 (mg/1) | (mg/l) | (mg/l)

1 | Outletof CPU 7.71 128.0 24.0 18.0 380.0

2 | Outlet of STP 7.51 64.0 8.0 9.0 310.0

Characteristics of waste water samples collected from drains and test results of drain are as
follows -

S.No. Sample Description pH coD BOD TDS TSS
(mg/1) | (mg/l) | (mg/1) | (mg/1)

1 | Outlet of factory near main gate. 7.83 192.0 24.0 410.0 62.0

2 | Drain near Ajeetpur lagoon bio| 8.10 272.0 70.0 580.0 320.0

compost yard,

3 Rampur Drain 8.13 272.0 60.0 530.0 280.0
4 | Panwadiya Drain 6.73 304.0 75.0 510.0 250.0
Jr Page 3 of 9
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xvi.

Xvii.
Xviil.

Xix.
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. From the analysis results of drain samples, no significant impact of industrial effluent discharge
could be perceived.
The unit has installed 02 Nos lagoonsof total capacity 25000 m? for storage of concentrated
spent wash. Storage capacity of lagoon located at Ajeetpur site and Hitachi site is 21500.KL and
3500 KL respectively. During inspection storage of spent wash in lagoons was assessed about
9470 m? and 1380 mArespectively, which was found less than 50% of total holding capacity.
The unit has installed mass flow meter with totalizer at the inlet and outlet of MEE as well as on
BMSW evaporator and maintain the records.
During inspection, leakage was observed at condensate line.
During inspection, it was observed that unit ismaintaining Zero Liquid Discharge and no trade
effluent discharge was found from outside of factory premises into drain/river/water body or
on land. However, the domestic treated effluent was found discharging in the drain. According to
the letter dt 21-01-2023 of Executive Engineer, Rampur Canal Division, Rampur, no effluent is
being discharged into any canal by the unit. Copy is annexed as Annexure 06.
It was observed that the pipelines of carrying spent wash to the lagoon at Ajeetpur site are
passing/lying through the drain. Hence there is possibility of mixing the spent wash in the drain
water in case of leakage.
The unit is generating fly ash 16-18 MT/Day approximately, which is being stored in isolated
place is being used in bio composting.

Status of CTO conditions -

UPPCB, Lucknow vide reference no. 163196/UPPCB/Moradabad(UPPCBR0)/CTO/both/RAMPUR/
2022 dated 19-09-2022 had issued consolidated consent under section 25/26 of the Water
(Prevention & Control of Pollution) Act, 1974 and under section 21/22 of the Air (Prevention &
Control of Pollution) Act, 1981 to the said unit which is valid upto 31-12-2026. Status of CTO
conditions are as follows -

Specific Conditions-

Sr. CTO Conditions Complying Status
No.

1 |[The Consent to operate issued vide letter number
51907 /UPPCB/Moradabad (UPPCBRO)/air/Rampur/2019
dated 19.07.2019 and vide letter number
51900/UPPCB/Moradabad (UPPCBRO)/Water/Rampur/2019
dated 19.07.2019 for production of 200 KLD Alcohol by using
Molasses and Consent to operate issued vide letter number
51920/UPPCB/Moradabad(UPPCBRO)/air/Rampur/2019
dated 02.05.2019 and vide letter number
51862 /UPPCB/Moradabad (UPPCBRO)/Water/Rampur/2019
dated 02.05.2019 for production of 104 KLD Alcohol by using
Grain / Malt is hereby revoked.

Needs no reply.

2 | This Consent to Operate is valid for production of 374 KLD | As per data submitted by
ENA by using Molasses/Sugar Syrup/cane juice/Malt/Grain. |the unit, the average
production of Alcohol from
October, 2022 to
December, 2022 is 4236

KL/Month, 3473.29
KL/Month, 5224.98
KL/Month

respectively.Unit is

producing alcohol as per

“Hogofo

e

l gﬁ!y Page 4 of 9



146

consented capacity issued
by UPPCB. Copy of
production data during
month October, 2022 to
December, 2022 is annexed
as Annexure-07.

3 | The validity of the Consent to Operate shall be valid from | Unit has installed the
01.10.2022 or the date on which the unit shall install all plant | system of ZLD.
and machinery for Zero Liquid Discharge for distillery plant .

4 | The unit shall inform UPPCB before operation of the plant | Complying.
and the plant shall be operational after the inspection of
UPPCB officials.

5 Unit shall dispose spent wash through MEE and the | Complying, unit has
concentrated spent wash shall be disposed through Bio | installed 03 stage
composting in 58 Acre biocompost yard. integrated multi effect

evaporator (MEE) and after
concentration by MEE,
concentrated spent wash is
being utilized through bio
composting in 58 acres bio
compost yard.

6 | Unit Shall restrict lined storage capacity to 15 days of spent | The unit has installed 02
wash generation. Nos lagoons of total

capacity 25000 m3 for
storage of concentrated
spent wash. Storage
capacity is being
maintaining to 15 days of
spent wash generation
equivalent according to the
direction issued by CPCB.

7 | Unit shall operate in Zero Liquid Discharge and no effluent is | The unit is operating on
allowed to discharge outside the premises. ZLD and no effluent is

being discharged from
outside of factory premises.

8 | Unit shall comply with the directions of Hon’ble Supreme | Will be followed by the
Court, Hon’ble NGT passed by time to time. unit.

9 Unit shall install Electromagnetic Flow Meter at inlet and | The unit has installed
outlet of STP and shall maintain the records. Electromagnetic flow meter

at inlet & outlet of STP and
maintaining records.

10 [ Fly ash shall be stored separately as per CPCB guidelines so | Complying, the fly ash is
that it should not adversely affect the air quality, becoming | generated approx 16-18
air borne by wind or water regime during rainy season by | MT/Day & being used in
flowing along with storm water. Direct exposure of workers | bio composting.
to fly ash & dust shall be avoided.

11 [ Unit shall identify recipient drains/ rivulets and their u/s & | Complying, monitoring of

d/s location in consultation with UPPCB and shall carry out
monthly monitoring of identified recipient drains at u/s & d/s
location through lab recognized under Environment
(Protection) Act,1986 and shall submit the analysis report on
monthly basis by 10th of every month to CPCB and UPPCB.

Rampur Drain is being
done by RO, UPPCB,
Moradabad regularly and
analysis report of water
samples is being sent to
HO, Lucknow. Copy of
water sample report of

pur drain collected by

Page 5 of 9
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RO, UPPCB, Moradabad

during month December,
/ 2022 is annexed as

Annexure-08.

12 | Unit must operate and maintain properly the installed flow | The unit has installed flow
meter and web camera and shall ensure on line connectivity | meter and web camera
of flow meter and web camera with server of CPCB and | which is linked with the
UPPCB. server of CPCB & UPPCB

and maintaining
E connectivity.
| 13 | Unit shall develop Green Belt in minimum 33 percent area of | The unit has developed
| Industrial Premises as per the provisions laid down in office | green belt inside the
| order no. H16405/220/2018/02 dated 16-02-2018 of U.P. | premises in 6.678 acres,
| Pollution Control Board. The copy of said office order is | however due to lack of
available on the website of U.P. Pollution Control Board | space inside the premises
www.uppcb.com. in addition to this, the unit
| has also developed green
| belt outside the industrial
premises in approximately
6.49 acres. The unit is
having a total green belt
area of 13.27 acres, which
is approximately 34.0% of
total factory area,

14 | Process effluent / any waste water shall not be allowed to | Complying, effluent &
mix with storm water. Storm water drain shall be passed | storm water channels are
through guard pond. separate.

15 | Unit shall comply with the conditions of NOC issued by | The unit has obtained valid
ground water department Govt. of Uttar Pradesh for | NOC from UPGWD for
abstraction of ground water, valid till 08.04.2024. abstraction of ground

water and compliance
report of NOC conditions is
being submitted to
concerned department.
Copy is annexed as
Annexure-09,

16 | The overall noise levels in and around area shall be kept well | Unit has submitted
within the standards by providing noise control measures | Ambient Noise Monitoring
including acoustic hoods, silencers, enclosures etc, on all | report carried out by NABL
sources of noise generation. The ambient noise level shall | Accredited Lab Global
confirm to the standards under the Environment (Protection) | Enviro Laboratories,
Act 1986. Ghaziabad on 06.12.2022.

As per Air Ambient
Monitoring report noise
level were found within
prescribed limits. Copy is
annexed as Annexure- 10.

17 | Unit shall dispose the Hazardous waste generated i.e. used oil During inspection, it was
through authorized recycler and send details in prescribed | informed by unit
format (Form 10) to UPPCB. representative that the

generation of used oil is
very less.Form 10 will be
submitted later.

18 | Unit shall comply the provisions of Hazardous and Other | The unit is complying the
Waste (Management and Transboundary Movement)Rules provisions of The

Page 6 of 9
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2016.

Hazardous and Other
Wastes (Management &
Transboundary) Rules,
2016.

19

Unit shall comply with the provisions of Rule 19 of the
Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 and send copy of
Form 10 regarding Manifest for Hazardous and Other Wastes.

As stated in S1. No, 17.

20

Unit shall comply with the provisions of Rule 20 of The
Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 and submit Annual
Returns to State Board in Form IV.

Complying, copy of annual
return in form - [V
submitted by unit is
annexed as Annexure- 11,

21

Unit shall comply the provisions of Water (Prevention and
Control of Pollution) Act 1974 as Amended and Environment
(Protection) Act 1986, and direction issued by Hon'ble
National Green Tribunal, New Delhi in Order dated
13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union of
India,

Is being ensured.

22

Unit shall submit ground water quality monitoring report
done by MoEF & CC approved laboratory in every 3 months.

The unit has submitted
ground  water  quality
monitoring report done by
NABL  Accredited Lab
Global Enviro Laboratories,
Ghaziabad on 07.12.2022.
Copy is annexed as
Annexure- 12,

23

Unit shall submit the ambient air quality report and stack
report of the air pollution sources from laboratory authorized
from MOEF & CC on quarterly basis.

The unit has submitted
ambient air quality
monitoring report and
stack monitoring report
done by NABL Accredited
Lab Global Enviro
Laboratories, Ghaziabad on
06.12.2022 & 07-12-2022.
Copy is annexed as
Annexure- 13,

24

This Consent order shall automatically become invalid on
issuance of Closure Order by C.P.C.B / UPPCB and further on
Revoking of Closure order, the Consent order shall become

valid.

Will be followed.

General Conditions -

Sr. No.

CTO Conditions

Complying Status

1

The applicant shall get analysed the | The unit has submitted sample reports of
samples of effluent/emission/hazardous effluent/emission done by NABL Accredited
wastes at least once in a three month from | Lab Global Enviro Laboratories, Ghaziabad.

the laboratory recognized by the MoEF and
shall report to the UPPCB.

The applicant shall however, not without Will be followed by the unit.

the prior consent of the Board bring into
useé any new or altered outlet for the
discharge of effluent or gases emission or
sewage waste from the unit.

Treated Industrial waste water and Treated industrial effluent i.e. spent wash is
domestic waste water shall be disposed | being disposed of through bio composting and
jointly at one disposal point. The applicant | maintaining ZLD. Domestic effluent generated
shall provide discharge measurement | from residential colony is treated through STP

}
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equipment at final disposal point.

and discharged in nearby drain. The unit has
installed flow meter and maintaining the
records.

The applicant shall strictly comply with
conditions of this CCA and submit
compliance report of stipulated conditions
within 30 days of receipt of this CCA. If at
any point of time, it is found that the
industry is not complying with stipulated
conditions or any further
direction/instruction issued by the Board,
legal action shall be initiated against the
applicant.

Unit is submitting the compliance report of
CTO conditions and complying.

The applicant shall maintain good
housekeeping. All
valves/pipes/sewer/drains etc. must be
leak-proof.

Complying.

The industry shall provide uninterrupted
entry to the STP/ETP inlet and outlet
points, Air Pollution Control equipment and
stack for smooth sampling/monitoring of
efficiency of pollution control systems.

Complying.

The industry shall provide Inspection Book
at the time of inspection to the Board's
officials.

Not maintaining,

Whenever due to any accident or other
unforeseen act or event, such emission
occurs or is apprehended to occur in excess
of standards laid down, such information
shall be reported to the Board's offices and
all other concerned offices. In case of failure
of pollution control equipment, the
production process connected to it shall be
stopped with immediate effect.

Will be followed,

The industry shall operate in a manner so
that all emissions be emitted through
designated chimney/stack only.

Complying.

10

In case of any damage to the agriculture
productivity, human habitation etc. by the
operation of industry, it shall be imperative
to stop production in the industry with
immediate effect and such information shall
be reported to Board's offices. The industry
shall be liable to pay compensation also in
such cases as decided by the Competent
Authority.

Will be followed.

11

The applicant shall apply before the 60 days
of expiry of CCA or any change in
production types/ production
capacity/manufacturing process/capacity
enhancement etc. or any change in effluent
discharge point or emission point.

Will be followed.

12

The Board reserves the right to
revoke/add/modify any stipulated
condition issued along with CCA, as may be
necessary.

Will be followed.
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Conclusion -

1. The unit is having valid Consent to Operate under section 25/26 of the Water (Prevention and
Control of Pollution) Act, 1974 and section 21/22 of the Air (Prevention and Control of
Pollution) Act, 1981as well as authorization under the provisions of Hazardous and other
wastes (Management and Transboundary Movement) Rules, 2016 for storage and disposal
Hazardous wastes. Overall, the unit is complying CTO conditions.

2. The leakage observed in treated condensate line. It was directed to rectify the same on top
priority at the time of inspection.

3. The unit is maintaining Zero Liquid Discharge (ZLD) and no trade effluent was being
discharged found from outside of factory premises into drain/river or on land. Domestic
treated effluent was found discharged into the drain.

Recommendation:
The pipelines of spent wash lying in the drain upto the lagoon of Ajeetpur site shall be replaced
outside/underground to avoid any mixing of spent wash with the drain water in case of any leakage.

Sr. No. Name & Designation of Officials Signature
1 { J.N. Tiwari, Asstt. Env. Engineer, UPPCB, Moradabad. %‘H
2 Jai Prakash Chaudhary, Joint Director, Agriculture,
Moradabad Division, Moradabad et
— o0
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P Annexure1 05 1

m Uttar Pradesh Pollution Control Board
*&%}M Building. No TC-12V Vibhuti Khand, Gomti Nagar, Lucknow-226010

Phone:0522-2720828,2720831, Fax:0522-2720764, Email: info@uppcb.in, Website: www.uppcb.com

163196/UPPCB/M or adabad(UPPCBRO)/CT O/both/RAM PUR/2022 Date: 19/09/2022
To,
M/s

RADICO KHAITAN LIMITED MOLASSES & GRAIN DUAL MODE AND MALT SPIRIT
PLANT

Radico Khaitan Limited, Bareilly Road, Rampur, Application Id-
U.P.,RAMPUR,244901 17593886

Consolidated Consent to Operate and Authorisation hereinafter referred to asthe CCA (Consolidated
Consent & authorization) (Fresh) under Section-25 of the Water (Prevention & Control of Pollution)
Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution) Act, 1981

CCA is hereby granted to RADICO KHAITAN LIMITED MOLASSES & GRAIN DUAL MODE AND
MALT SPIRIT PLANT located at Radico Khaitan Limited, Bareilly Road, Rampur,
U.P.,RAMPUR,244901. subject to the provisions of the Water Act, Air Act and the orders that may be
made further and subject to following terms and conditions :-

1. ThisCCA RADICO KHAITAN LIMITED MOLASSES & GRAIN DUAL MODE AND MALT SPIRIT
PLANT granted for the period from 01/10/2022 to 31/12/2026 and valid for manufacturing of following
products.

S |Product Quantity Unit
No
1 ENA 374 Kilo Liters/'Day

2. Conditions under Water (Prevention and Control of Pollution) Act -1974 as amended :-
(i) Thedaily quantity of effluent discharge (KLD) :-

Kind of Effluent Quantity(KLD) | Treatment facility | Discharge point
Domestic 120 KLD STP ground

(i) Trade Effluent Treatment and Disposal :-The applicant shall operate Effluent Treatment Plant consisting
of primary/secondary and tertiary treatment as is required with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and this Board has to
be intimated by fax/phone/email with areport in this regard to be dispatched immediately.
(iii) The treated effluent shall be recycled to the maximum extent and should be reused within the premises
for gardening etc. Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 and applicable to the unit from time-to-time :-

Industrial Effluent Quality Standard

S.No. Parameter Standard
1 Zero Liquid Discharge ZLD

10



(iv) Sewage Treatment and Disposal :- The applicant shall provide comprehensive STP as is requi :Jd5t2
reference to influent quantity and quality.In case of stoppage of functioning of STP, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with areport in this regard to be
dispatched immediately.

(v) The treated sewage shall be reused in gardening as far as possible. The STP shall be maintained
continuously so as to achieve the quality of the treated sewage to the following standards.

S No. Parameters Standards
1 pH 5.5-9
2 BOD (mg/L) 30mg/l
3 TSS (mg/L) 100mg/I

3. Conditions under Air (Prevention and Control of Pollution) Act -1981 as amended :-

i) The applicant shall use following fuel and install a comprehensive control system consisting of control
equipment as required with reference to generation of emissions and operate and maintain the same
continuously so as to achieve the level of pollutants to the following standards.

Air Pollution Source Details

SNo. Air Typeof fuel| Stack no Control Height of
Pollution Device Stack
Source
1 |Boiler of 30| Rice husk 01 Particulate | Electrostatic
TPH wood chips Matter |Precipitator as
APCS along
with stack
height of 45
meter from
ground level
2 |Boilerof 26| Bio gas 02 Particulate |stack height 45
TPH Matter meter from
ground level
3 | Boiler of 65| Rice husk, 03 Particulate | Electrostatic
TPH Coal, wood Matter |Precipitator as
chips APCS along
with stack
height of 65
meter from
ground level
4 DG set Diesel 04 Particulate | 12 meter, 12
1250 KVA, Matter meter , 12
1250 KVA, meter,12
750 KVA, meter,12
700 KVA, meter,12
625 KVA, meter,12
380 KVA, meter,30
1500 meter and 30
KVA,1500 meter from
KVA Ground level.
5 Bio Gas Bio gas 5 Particulate | 12 meter from
generator Matter ground lwvwil
1200 KVA,
1200 KVA

11



Emmission Quality Standards 1 53

SNo. Stack no Parameters Standards

In case of stoppage of functioning of air pollution control equipment, production has to be stopped
immediately and this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately

(i1) The unit will not use any type of restricted fuel.

iii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic enclosure asis
required for meeting the ambient noise standards for night and day time as prescribed for respective
areas/zones (Industrial, Commercial, Residential, Silence) which are as follows :-

Day time: from 6.00 am. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 am.

Standards for Industrial [Commercial | Residential Silence
Noiselevel in Area Area Area Zone
db(A) Leqg

Day |Night| Day |Night| Day |Night| Day | Night
Time | Time| Time| Time| Time| Time| Time | Time

75 70 65 55 95 | 45 50 40

4. Essential documentsto be submitted by the Industry/Unit as Applicable :-

(i) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(i) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage Area.

5. Competent Authority reserves the right to change/modify/add any time any condition of this CCA.

6. Unit has to comply with the following specific & general conditions. Non compliance of any provision of
this CCA and provisions of the Water Act, Air Act and Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 will resultsin legal action under the aforesaid Acts and Rules.
7. In compliance to the G.O 1011/81-7-2021-09 (Writ)/2016 dated.13.10.2021 issued by Department of
Environment, Forest and Climate Change, Uttar Pradesh. Y ou are directed to develop Miyawaki Forest as
per the SOP available at URL :-http://www.upecp.in/TrainingSession.aspx for ensuring timely compliance of
this direction, you are hereby directed to submit a bank guarantee with minimum validity of one year of the
amount equivalent to the sum of initial consent fees (Air and Water) or Rs. 50,000/- (Rs. Fifty Thousand
Only) whichever is more, within 30 days from the date of issuance of this certificate. In case of non-
compliance of this direction, your consent will be revoked by the Board.

8. If the unit uses the ground water and requires the permission from SGWA/CGWA for water abstraction
then the industry will have to obtain No objection certificate for abstraction of ground water. It will be the
responsibility of the industry to comply with the various conditions of the NOC obtained from the
competent authority and submit to the Board, within 3 months time failing which CTO will be revoked.

Specific Conditions:-

1. The Consent to operate issued vide letter number
51907/UPPCB/Moradabad(UPPCBRO)/air/Rampur/2019 dated 19.07.2019 and vide letter number
51900/UPPCB/M oradabad(UPPCBRO)/Water/Rampur/2019 dated 19.07.2019 for production of 200 KLD
Alcohol by using Molasses and Consent to operate issued vide letter number 51920/UPPCB/M oradabad
(UPPCBRO)/air/Rampur/2019 dated 02.05.2019 and vide letter number
51862/UPPCB/M oradabad(UPPCBRO)/Water/Rampur/2019 dated 02.05.2019 for production of 104 KLD
Alcohol by using Grain/ Malt is hereby revoked.

2. This Consent to Operate is valid for production of 374 KLD ENA by using Molasses/Sugar Syrup/cane
juice/Malt/Grain.

3. Thevalidity of the Consent to Operate shall be valid from 01.10.2022 or the date on which the unit shall
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install al plant and machinery for Zero Liquid Discharge for distillery plant . 1 54
4. The unit shall inform UPPCB before operation of the plant and the plant shall be operational after the
inspection of UPPCB officials.

5. Unit shall dispose spent wash through MEE and the concentrated spent wash shall be disposed through
Bio composting in 58 Acre biocompost yard.

6. Unit Shall restrict lined storage capacity to 15 days of spent wash generation.

7. Unit shall operate in Zero Liquid Discharge and no effluent is allowed to discharge outside the premises.

8. Unit shall comply with the directions of Hon’ ble Supreme Court, Hon’ ble NGT passed by time to time.

9. Unit shall install Electromagnetic Flow Meter at inlet and outlet of STP and shall maintain the records.

10. Fly ash shall be stored separately as per CPCB guidelines so that it should not adversely affect the air
quality, becoming air borne by wind or water regime during rainy seasone by flowing along with storm
water . Direct exposure of workers to fly ash & dust shall be avoided.

11. Unit shall identify recipient draing rivulets and their u/s & d/slocation in consultation with UPPCB and
shall carry out monthly monitoring of identified recipient drains at u/s & d/s location through lab recognized
under Environment (Protection) Act,1986 and shall submit the analysis report on monthly basis by 10th of
every month to CPCB and UPPCB.

12. Unit must operate and maintain properly the installed flow meter and web camera and shall ensure on
line connectivity of flow meter and web camera with server of CPCB and UPPCB.

13. Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the provisions
laid down in office order no. H16405/220/2018/02 dated 16-02-2018 of U.P. Pollution Control Board. The
copy of said office order is available on the website of U.P. Pollution Control Board www.uppcb.com.

14. Process effluent / any waste water shall not be allowed to mix with storm water. Storm water drain shall
be passed through guard pond.

15. Unit shall comply with the conditions of NOC issued by ground water department Govt. of Uttar Pradesh
for abstraction of ground water, valid till 08.04.2024.

16. The overall noise levels in and around area shall be kept well within the standards by providing noise
control measures including acoustic hoods, silencers, enclosures etc, on al sources of noise generation. The
ambient noise level shall confirm to the standards under the Environment (Protection) Act 1986.

17. Unit shall dispose the Hazardous waste generated i.e. used oil through authiorized recycler and send
detaklis in prescribed format (Form 10) to UPPCB.

18. Unit shall comply the provisions of Hazardous and Other Waste (Management and Transboundary
Movement)Rules 2016 .

19. Unit shall comply with the provisions of Rule 19 of the Hazardous and Other Wastes (M anagement and
Transboundary Movement) Rules, 2016 and send copy of Form 10 regarding Manifest for Hazardous and
Other Wastes.

20. Unit shall comply with the provisions of Rule 20 of The Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 and submit Annual Returns to State Board in Form V.

21. Unit shall comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as Amended
and Environment (Protection) Act 1986, and direction issued by Hon'ble National Green Tribunal, New
Delhi in Order dated 13.07.2017 in OA no. 200/2014, M.C. Mehta v/s Union of India.

22. Unit shall submit ground water quality monitoring report done by MoEF & CC approved laboratory in
every 3 months.

23. Unit shall submit the ambient air quality report and stack report of the air pollution sources from
laboratory authorized from MOEF & CC on quarterly basis.

24. This Consent order shall automatically become invalid on issuance of Closure Order by C.P.C.B /
UPPCB and further on Revoking of Closure order, the Consent order shall become valid.
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General Conditions:- 1 55

1. The applicant shall get analysed the samples of effluent/emission/hazardous wastes at least once in athree
month from the laboratory recognized by the MoEF and shall report to the UPPCB.

2. The applicant shall however, not without the prior consent of the Board bring into use any new or altered
outlet for the discharge of effluent or gases emission or sewage waste from the unit.

3. Treated Industial waste water and domestic waste water shall be disposed jointly at one disposal point.
The applicant shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipul ated
conditions within 30 days of receipt of this CCA. If at any point of time, it is found that the industry is not

complying with stipulated conditions or any further direction/instruction issued by the Board, legal action

shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be |eak-proof

6. The industry shall provide uninterrupted entry to the STP/ETP inlet and outlet points, Air Pollution
Control equipment and stack for smooth sampling/monitoring of efficiency of pollution control systems.

7. The industry shall provide Inspection Book at the time of inspection to the Board's officials.

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
occur in excess of standards laid down, such information shall be reported to the Board's offices and all

other concerned offices. In case of failure of pollution control equipment, the production process connected

to it shall be stopped with immediate effect.

9. Theindustry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10. In case of any damage to the agriculture productivity, human habitation etc. by the operation of industry,
it shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board's offices. The industry shall be liable to pay compensation also in such cases as decided by

the Competent Authority.

11. The applicant shall apply before the 60 days of expiry of CCA or any change in production types/
production capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge
point or emission point

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as
may be necessary.

Chief Environment Officer
Copy to:

Regional Officer Moradabad to ensure the compliance of the conditions imposed in the consent order.

Chief Environment Officer
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Anneuxre - 02

UTTAR PRADESH POLLUTION CONTROL BOARD 1 56
TC-12V, Vibhuti Khand,Gomti Nagar, L ucknow-226010

Ref. No: 178/UPPCB/M oradabad(UPPCBRO)/HWM/RAM PUR/2017 Dated: 04/04/2018

To,

M/s Radico Khaitan Ltd, Rampur

Radico Khaitan Ltd, Bareilly Road Rampur U.P.
Tehsil :Rampur

District :RAMPUR

Sub :- Authorisation issued under the provisions of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016

1 Number of authorization and date of issue 178 and 04/04/2018 .

2. Reference of application (No. and date) 243682 and 13/12/2017 .

3. Mr Krishan Pal Singh of M/s Radico Khaitan Ltd, Rampur is hereby granted an authorization
based on the enclosed signed inspection report for generation, collection, utilization, storage
and disposal or any other use of hazardous or other wastes or both on the premises situated at
Radico Khaitan Ltd, Bareilly Road Rampur U.P. .

Details of Authorisation
S No. Category of Hazardous | Authorised mode of disposal Quantity(ton/annum)
Waste as per the Schedules | or recycling or utilization or
[,Il and 111 of theserules CO-processing, €tc.
1 Schedule 1- cat-5.1(used oil) Authorized recyclers 2.5 KL/annum
1 The authorization shall be valid for aperiod of 31/03/2023 from the date of issue of this letter
2. The authorization is subject to the following general and specific conditions (please specify

any conditions that need to be imposed over and above general conditions, if any) .

A General Conditions of Authorization -

1

2.

3.

4.

S.

6.

7.

The authorised person shall comply with the provisions of the Environment (Protection Act,
1986, and the rules made there under .

The authorisation or its renewal shall be produced for inspection at the request of an officer
authorised by the State Pollution Board .

The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
and other wastes except what is permitted through this authorization .

Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorisation .

The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages,
leakages, fire etc. and their possible impacts and also carry out mock drill in thisregard at
regular interval of time.

The person authorised shall comply with the provisions outlined in the Central Pollution
Control Board guidelines on Implementing Liabilities for Environmental Damages due to
Handling and Disposal of Hazardous Waste and penalty .

It isthe duty of the authorised person to take prior permission ot the State Pollution Control
Board to close down the facility .
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8.

0.

10.

11.

12.

13.

14.

The imported hazardous and other wastes shall be fully insured for transit as well as for1n5 7

accidental occurrence and its clean-up operation .

The record of consumption and fate of the imported hazardous and other wastes shall be

maintained .

The hazardous and other waste which gets generated during recycling or reuse or recovery or

pre-processing or utilisation of imported hazardous or other wastes shall be treated and
disposed of as per specific conditions of authorisation .

The importer of exporter shall bear the cost of Import or export and mitigation of damages if
any

An application for the renewal of an authorisation shall be made as laid down under these

Rules.

Any other conditions for compliance as per the Guidelines issued by the Ministry of

Environment, Forest and Climate Changes or Central Pollution Control Board from time to
time.

Annual return shall be filed by June 30th for the period ensuring 31st March of the year .

B  Specific Conditions of Authorization

1- Unit shall ensure compliance of The Hazardous and Other Wastes (M anagement and
Transboundary Movement) Rules, 2016.

2- Unit shall comply with the provisions of Rule 19 of The Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 and send copy of Form 10 regarding
Manifest for Hazardous and Other Wastes.

(Authorized Signatory )

UTTAR PRADESH POLLUTION CONTROL BOARD

Copy to: To the Regional Officer, U.P.Pollution Control Board, Moradabad for information and
necessary action .

CEOIEE, I/C Circle
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Form 8 (E)
[See rules 15(2)]

(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE
FOR SINKING OF NEW WELL FOR INDUSTRIAL/ COMMERCIAL/
INFRASTRUCTURAL OR BULK USER OF GROUND WATER)
VALID UPTO :

Registration No.: 202108000304
Name of the Owner KRISHAN PAL SINGH
Radico Khaitan Limited,

Address of the Applicant  Brailley Road, Panwaria, Application Form Serial No. RMPRO821RIN0037
Rampur, U.P.-244901

Date of Submission 10/08/2021 Specimen Signature
RADICO KHAITAN Bareilly Road. R
Company Name LIMITED MOLASSES Company Address Ua;el 2}’ 4 433 ) » RPN
SPIRIT PLANT T
Location Particulars
— CHAMRAUAA
District Rampur Block (URBAN)
Plot No./Khasra No. iﬁiﬁﬁ;&n UsT Municipality/Corporation Yes
Ward No./Holding No. 3
Particular of the Existing Well and Pumping Device
Date of
Construction/Sinking of the 01/01/1994
Well
Type of Well Tube Well/Boring Depth of the Well (In meter) 110.00
Purpose of well Industrial Assembly Size(For Tube Well)
Strainer Position (For Tube Well)
Type of Pump Used Submersible H.P. of the Pump 41.00
Operational Device Electric Motor Rate of Withdrawal (m3/hr.) 100.00
Date of Energization (In Case of Electric Pump) 01/01/1994
Maximum Allowable Rate 100.00 Maximum Allowable Running 12.00
of Withdrawal (m3/hr.): - Hours Per Day: '
Maximum Allowable Annual Extraction of Ground Water: 438000
Reason for renewal of
N.O.C.
T G Fadfewor  SPer Government agency rules
Cakcaryyl

Against Casc
This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (3) for
extraction of ground water at a rate not exceeding that as shown at SI. (3j), for running hours 1 day as shown at SI. (3k),
and for maximum allowable annual extraction of ground water as shown at SI. (3k) and is valid subject to the
observance of the conditions stated overleaf,

file:///D/admin/Downloads/NOC - Molasses Spirit Plant (2).html 13
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Conditions

(1) In case of any change of ownership of the proposed well, fresh authorization has to be obtained,

(2) No change of location, design, rate of withdrawal and pumping device in respect of the proposcd well as
indicated at SL (2) and (3) of this certificate shall be made without prior permission of the Competent Authority.
Any deviation in this regard shall lead to cancellation of this authorization.

(3) For the purpose of measuring and recording the quantity of ground water extracted, every said user shall affix
digital water flow meters(conforming to BIS/ IS standards) having telemetry system in the abstraction structure,
which record rate and quantum of extraction, at outlet of pumping devices and it shall be presumed that the
quantity recorded by the meter has been extracted by the said user, until the contrary is proved. The rate of
extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water
meters

(4) The concerned Authority reserves the ri ght to stop extraction of ground water from the well due
hazards or any other reasons, if the situation so demands.

(5) In case of any change of ownership of the existing well, fresh registration has to be obtained.

(6) No change of location, design, rate of withdrawal and pumping device in respect of the existing well as
indicated at SI. (2) and (3) of this certificate shall be made without prior permission of the Competent Authority,
Any deviation in this regard shall lead to cancellation of this registration.

(7) n case, any of the particulars I information furnished by the applicant in his application for issuance of this

registration is found to be incorrect during verification at any subsequent stage, this registration is liable for
cancellation.

(8) The Certificate of Authorization/ NOC shall be vali
applicant shall have to ap
validity,

to quality

d for a period of three years from the date of issue. The
ply for renewal through a fresh application, at least ninety days prior to expiry of its

(9) Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory
for user. Depth and zone tapped of piezometer should be commensurate with that of the pumping well. The data,
obtained from digital water level recorders shall be made available to this office on monthly basis.

(10) Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tube well used only for measuring the water level by lowering the tape/ sounder or
automatic water level measuring equipment. It is also used to take water sample for water quality testing
whenever needed. General guidelines for installation of piezometers are as follows for compliance of NOC:

* The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through
which ground water is being withdrawn. The diameter of the piezometer should be about 4” to 6",

* The depth of the piezometer should be same as is case of the pumping well from which ground water is being
abstracted. If, more than one piezometer are installed the second piezometer should monitor the shallow ground
water regime. It will facilitate shallow as well as deeper ground water aquifer monitoring.

* No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

M 1 DWLR with
e Telemetry

0 0
1 0

No Quantum of Ground water withdrawal

& No.of piezometers
7 (cum/day)

required
<10 0
11-50 1

50- 500 1 0 1

> 500 2 0 2

* The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported
measurement should be given in meter up to two decimals.

* For measurement of water level sounder or automatic water level recorder (AWLRY)/ Digital Automatic water
level recorder (DWLR) with telemetry system should be used for accuracy,

* The measurement of water level in piezometer should be taken, only after the pumping from the surrounding
tube wells has been stopped for about four to six hours.

* All the details regarding coordinates, reduced level (with respect to mean level), depth, zone taped and assembly

lowered should be provided for bringing the piezometer into the Hydrograph Monitoring System for Ground
Water Department, Uttar Pradesh, and for its validation.

* The ground water quality has to be monitored twice in a year during pre-monsoon (May/June) and post-
monsoon (October/November) periods. Quality may be got analyzed from NABL approved lab. Besides, one

R S
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sample (1 It. capacity bottle) to the concerned Director, Ground Water Department, Uttar Pradesh, for chemical
analysis.

* * A Permancnt display board should be installed at piczometer/Tube wells site for providing the location,
piezometer/ tube well number, depth and zone tapped of piczometer/tube well for standard referencing and
identification,

* * Any other site-specific requirement regarding safety and access for measurement may be taken care off.

* (11) Any other condition(s) that may be imposed by the concerned Authority.

* (12) In case, any of the particulars I information furnished by the applicant in his application for issuance of this
permit is found to be incorrect during verification at any subsequent stage, this permit is liable for cancellation.

* SPECIFIC CONDITIONS:

* (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted
subject to the following specific conditions:

* 1) No Objection Certificate shall be granted only in such cases where local government water supply agencies are
not ablle to supply the desired quantity of water.

* 11) All industries shall be required to adopt latest water efficient technologies so as to reduce dependence on
ground water resources.

* i) All industries abstracting ground water in excess of 100 m3/d shall be required to undertake annual water
audit through Confederation of Indian Industries (CII)/ Federation Indian Chamber of Commerce and Industry
(FICCT)/ National Productivity Council (NPC) certified auditors and submit audit reports within three months of
completion of the same to CGWA.. All such industries shall be required to reduce their ground water use by at
least 20% over the next three years through appropriate means.

* 1iv) Construction of observation well(s) (piezometer)(s) within the premises and installation of appropriate water
level monitoring mechanism as mentioned in General Condition no.10 shall be mandatory for industries drawing/
proposing to draw more than 10 m3/day of ground water and. Monitoring of water level shall be done by the
project proponent. The piezometer (observation well) shall be constructed at a minimum distance of 15 m from
the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

* v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises.
Industries which are likely to pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles,
tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives etc.) shall store the harvested rain water in
surface storage tanks for use in the industry. .

* vi) Injection of treated/ untreated waste water into aquifer system is strict.ly prohibited.

» vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/
Petrochemical, Coal washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well
head protection measures to ensure prevenltion of ground water pollution. ' ‘ _

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to
the following specific conditions: . _ _

« i) In case of infrastructure projects that require dc“.fafcnng, proponent shall be requlrfed to carry out regular
monitoring of dewatering discharge rate (usmg a digital water flow meter) and subr_mt the data online to Ground
Water Department, UP as applicable. Monitoring xzecqrds and results should be retained by l_he proponent for two
years, for inspection or reporting as required by District Ground Water Mana gement Council.

« ii) Installation of Sewage Treatment Plants (STP) shall be mandatory Ifcl:r new projects, wh_ere ground water
requirement is more than 20 m3 /day. The water from STP shall be utilized for toilet flushing, car washing,

gardening etc.

This certificate is electronically generated and does not require digital signature
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Form 8 (E)
[See rules 15(2)]
(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE
FOR SINKING OF NEW WELL FOR INDUSTRIAL/ COMMERCIAL/
INFRASTRUCTURAL OR BULK USER OF GROUND WATER)

VALID

Registration No.: 202108000274

Name of the Owner

Address of the Applicant

KRISHAN PAL SINGH
Radico Khaitan Limited,
Brailley Road, Panwaria,
Rampur, U.P.-244901

Date of Submission 09/08/2021
RADICO KHAITAN
Company Name LIMITED GRAIN AND
MALT SPIRIT PLANT
Location Particulars
District Rampur
PLOT NO A 1 INDUSTRIAL
Plot No./Khasra No. AREA RAMPUR
Ward No./Holding No.
Particular of the Existing Well and Pumping Device
Date of
Construction/Sinking of the 01/01/1995
Well
Type of Well Tube Well/Boring
Purpose of well Industrial
Strainer Position (For Tube Well)
Type of Pump Used Submersible
Operational Device Electric Motor

Date of Energization (In Case of Electric Pump)

Maximum Allowable Rate
of Withdrawal (m3/hr.):

Reason for renewal of
N.O.C.

T3, & TR
B HRUT
Against Case

100.00

UPTO:

Application Form Serial No.
Specimen Signature

Company Address

Block

Municipality/Corporation

Depth of the Well (In meter)
Assembly Size(For Tube Well)

H.P. of the Pump
Rate of Withdrawal (m3/hr.)
01/01/1995

Maximum Allowable Running

Hours Per Day:
Maximum Allowable Annual Extraction of Ground Water:

AS PER GOVERNMENT RULES

161

RMPRO821RIN0O038

Bareilly Road, Rampur,
U.P. - 244901

CHAMRAUAA
(URBAN)

Yes
N/A

110.00

41.00
100.00

12.00
438000

This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (3) for
extraction of ground water at a rate not exceeding that as shown at SI, (3j), for running hours 1 day as shown at SI. (3k),
and for maximum allowable annual extraction of ground water as shown at SI. (3k) and is valid subject to the
observance of the conditions stated overleaf.
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on has to be obtained.

espect of the proposed well as
t Authority.

(1) In case of any change of ownership of the proposed well, fresh authorizati
(2) No change of location, design, rate of withdrawal and pumping device in resp
indicated at SL (2) and (3) of this certificate shall be made without prior permission of the Competen
Any deviation in this regard shall lead to cancellation of this authorization.

(3) For the purpose of measuring and recording the quantity of ground water extracte: !
digital water flow meters(conforming to BIS/ IS standards) having telemetry system in the abstraction structure,
which record rate and quantum of extraction, at outlet of pumping devices and it shall be presumed that the
quantity recorded by the meter has been extracted by the said user, until the contrary is proved. The rate of
extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded rate from water
meters

(4) The concerned Authority reserves the right to stop extraction of ground water from the well duc to quality
hazards or any other reasons, if the situation so demands. .

(5) In case of any change of ownership of the existing well, fresh registration has to be obtamf:d:

(6) No change of location, design, rate of withdrawal and pumping device in respect of the existing well as _
indicated at SI. (2) and (3) of this certificate shall be made without prior permission of the Competent Authority.
Any deviation in this regard shall lead to cancellation of this registration. .

(7) n case, any of the particulars I information furnished by the applicant in his application for issuance of this
registration is found to be incorrect during verification at any subsequent stage, this registration is liable for
cancellation.

(8) The Certificate of Authorization/ NOC shall be valid for a period of three years from the date of issue. The
applicant shall have to apply for renewal through a fresh application, at least ninety days prior to expiry of its
validity.

(9) Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory
for user. Depth and zone tapped of piezometer should be commensurate with that of the pumping well. The data,
obtained from digital water level recorders shall be made available to this office on monthly basis.

(10) Guidelines for Installation of Piezometers and their Monitoring

Piezometer is a borewell /tube well used only for measuring the water level by lowering the tape/ sounder or
automatic water level measuring equipment. It is also used to take water sample for water quality testing
whenever needed. General guidelines for installation of piezometers are as follows for compliance of NOC:

« The piezometer is to be installed/constructed at the minimum of 50 m distance from the pumping well through
which ground water is being withdrawn. The diameter of the piezometer should be about 4” to 6”.

* The depth of the piezometer should be same as is case of the pumping well from which ground water is being
abstracted. If, more than one piezometer are installed the second piezometer should monitor the shallow ground
water regime. It will facilitate shallow as well as deeper ground water aquifer monitoring,.

* No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:

Monitiring Mechanism

ted, every said user shall affix

Quantum of Ground water withdrawal No.of piezometers "
0 (cum/day) required Manual %ﬂ“;ﬁ:;;“h
1 <10 0 0 0
2 11-50 1 1 0
3 50-500 1 0 1
4 >500 2 0 2

* The measuring frequency should be monthly and accuracy of measurement should be up to cm. the reported

measurement should be given in meter up to two decimals.

* For measurement of water level sounder or automatic water level recorder (AWLR)/ Digital Automatic water

level recorder (DWLR) with telemetry system should be used for accuracy.

* The measurement of water level in piezometer should be taken, only after the pumping from the surrounding

tube wells has been stopped for about four to six hours.

* All the details rcgardir_lg coordinz_atcs, reduced level (with respect to mean level), depth, zone taped and assembly

I\%:tirrcg :]131;1]];]:::: p[_rj?twd;d l;jor }t:rmging the pieztomf:ter into the Hydrograph Monitoring System for Ground

THE G ) :1; radesh, and f‘or_ its vahdguoy. )

ol (chb:rl;ﬁzz nybhas to be momtor.::d twice in a year during pre-monsoon (May/June) and post-
ember) periods. Quality may be got analyzed from NABL approved lab. Besides, one

n/Downloads/NOC - Grain and Malt Spirit Plant ( 1).html
213

21



323, 3:59 PM
| DownloadRogCorlficale
m‘l—l - - P Talt » - - H B {
ple (1 lt. capacity bottle) to the concermned Director, Ground Water Department, Littar Pradesh, for chemical
nbion,

analysis.
wells site for providing the loc
ing nand

= = ‘Pcmmnfn: display board should be installed at piczometer/Tube
piczometer/ tube well number, depth and zone tapped ot‘piczon-nctcrnuhc well for standard referenc

identification.
= Any other site-specific requirement and access for measurement may be ta
- (11) Any other condition(s) that may be imposed by the concernecd Authority.
applicant in his application for issuance of this
for cancellaton.

- (12) In case, any of the particulars | information furnished by the
any subscquent stage, this permit is liable

ken care ol

regarding safety

ermit is found to be incorrect during verification at
= SPECIFIC CONDITIONS:
- (A) For Industrial User: No Objection Certificate for ground water extraction by industrics shall be granted
subject to the following specific conditions: .
hall be granted only in such cases where local government water supply ngencies are

-« i) No Objection Certificate s
not able to supply the desired quantity of water.
ii) All industries shall be required to adopt latest water efficient technologies so as to

reduce dependence on

undertake annual water

ground waler resources.
- iii) All industries abstracting ground water in excess of 100 m3/d shall be required to
Indian Industries (C11)/ Federation Indian Chamber of Commerce and Industry
d submit audit reports within three months of
¢ by at

audit through Confederation of

(FICCI)/ Nartional Productivity Council (NPC) certified auditors an
completion of the same to CGWA.. All such industries shall be required to re
least 20% over the next three years through appropriate means.

iv) Construction of observation well(s) (piczometer)(s) within the premises and installation of appropriate wat
level monitoring mechanism as mentioned in General Condition no.10 shall be muandatory for industries drawing/
proposing to draw more than 10 m3/day of ground water and. Monitoring of water level shall be done by the
project proponent. The piczometer (observation well) shall be constructed at a minimum distance of 15 m from
the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department. uP.

v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises.
Industries which are likely to pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles,
tannery, pesticides/ insecticides. fertilizers, slaughter house, explosives ete.) shall store the harvested min water in

surface storage tanks for usc in the industry.
- wvi) Injection of treated/ untreated waste walter into aquifer system is strictly prohibited.
. Tanning, Slaughter Houses, Dye, Chemical/

vii) Industries which are likely to cause ground water pollution e.
Petwochemical, Coal washe CPCB list) need to undertake necessary well

ries, other hazardous units etc. (as per
head protection measurcs to ensure prevention of ground water pollution.
(B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject 10
the following specitic conditions: B
i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular
monitoring of dewatering discharge rate (using a digital water flow meter) and submit the data online to Ground
Water Department, UP as applicable. Monitoring records and results should be retained by the proponent for two

years, for inspection or reporting as required by District Ground Water Management Council.
Treatment Plants (STP) shall be mandatory for new projects, where ground water

- ii) Installation of Sewage
requirement is more than 20 m3 /day. The water from STP shall be utilized for toilet flushing, car washing
gardening etc. 22
This certificate is electronically

duce their ground water us

ter

generated and does not require digital sigpnature
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Form 8 (E)
[See rules 15(2)]
(RENEWAL OF AUTHORIZATION/ NO-OBJECTION CERTIFICATE
FOR SINKING OF NEW WELL FOR INDUSTRIAL/ COMMERCIAL/
INFRASTRUCTURAL OR BULK USER OF GROUND WATER)

VALID UPTO :
Registration No.: 202108000378
Name of the Owner KRISHAN PAL SINGH
Radico Khaitan Limited,

Address of the Applicant  Brailley Road, Panwaria, Application Form Serial No. RMPRO0821RIN0039
Rampur, U.P.-244901

Date of Submission 12/08/2021 Specimen Signature

RADICO KHAITAN .
Company Name LIMITED BOTTLING ~ Company Address Bievcilly Rt REmpi,

PLANT U.P. - 244901
Location Particulars
District Rampur Block EU%N;‘};?UAA
Plot No./Khasra No. i]f{%TANROE IA[PIIIJ;{D USTRlALMu nicipality/Corporation Yes
Ward No./Holding No, 3
Particular of the Existing Well and Pumping Device
Date of
Construction/Sinking of the 01/01/2005
Well
Type of Well Tube Well/Boring Depth of the Well (In meter) 90.00
Purpose of well Industrial Assembly Size(For Tube Well)
Strainer Position (For Tube Well)
Type of Pump Used Submersible H.P. of the Pump 41.00
Operational Device Electric Motor Rate of Withdrawal (m3/hr.) 100.00
Date of Energization (In Case of Electric Pump) 01/01/2005
Maximum Allowable Rate 100.00 Maximum Allowable Running 12.00
of Withdrawal (m3/hr.): ’ Hours Per Day: !
Maximum Allowable Annual Extraction of Ground Water: 438000
Reason for renewal of
N.O.C,
T N . ¥ Fdfwvor AS PER GOVERNMENT AGENCY RULES
PTIRUT

Against Case
This No-Objection certificate authorizes the owner applicant (user) to sink a well in the location specified at SI. (3) for
extraction of ground water at a rate not exceeding that as shown at SI. (3j), for running hours 1 day as shown at SI. (3k),
and for maximum allowable annual extraction of ground water as shown at SI. (3k) and is valid subject to the
observance of the conditions stated overleaf.

file///D:/admin/Downloads/NOC - Bottling Plant (1).html 3
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izati ; to be obtained.
(1) In case of any change of ownership of the proposed well, fresh authorization has to be o

: ice i sed well as
(2) No change of location, design, rate of withdrawal and pur.npmg df{"lcc n r'cs?E;loofft;lhccg(r){::;clcnl Aot
indicated at SL (2) and (3) of this certificate shall be made without prior permissio )

Any deviation in this regard shall lead to cancellation of this authoriz(z;t:ont. ’
(3) For the purpose of measuring and recording the quantity of ground water € : :

i ction struct
digital water flow meters(conforming to BIS/ IS standards) having telemetry 5.‘/_5"3;“ Illnbthe:::l;fl[r;acdl tl:]at o ure,
which record rate and quantum of extraction, at outlet of pumping dcwlccs and it shall be P e rafe o
quantity recorded by the meter has been extracted by the said user, until the contrary 1S provcclz d i
extraction of ground water from the well as shown in item 3(k) shall not exceed to the recorded ra

melters '
(4) The concerned Authority reserves the right to stop extraction of ground water from the well duc to quality

hazards or any other reasons, if the situation so demands. .

(5) In case of any change of ownership of the existing well, fresh registration has to be obtam{:d.‘
(6) No change of location, design, rate of withdrawal and pumping device in respect of the existing well as .
indicated at SI. (2) and (3) of this certificate shall be made without prior permission of the Competent Authority.
Any deviation in this regard shall lead to cancellation of this registration.

(7) n case, any of the particulars I information furnished by the applicant in his
registration is found to be incorrect during verification at any subsequent stage,
cancellation.

(8) The Certificate of Authorization/ NOC shall be valid for 2 period of three years from the date of issue. The
applicant shall have to apply for renewal through a fresh application, at least ninety days prior to expiry of its
validity.
(9) Construction of piezometers and installation of digital water level recorders with telemetry shall be mandatory
for user. Depth and zone tapped of piezometer should be commensurate with that of the pumping well. The data,
obtained from digital water level recorders shall be made available to this office on monthly basis.

(10) Guidelines for Installation of Piezometers and their Monitoring

Piczometer is a borewell /tube well used only for measuring the water level by lowering the tape/ sounder or
automatic water level measuring equipment. [t is also used to take water sample for water quality testing
whenever needed. General guidelines for installation of piezometers are as follows for compliance of NOC:

« The piezometer is lo be installed/constructed at the minimum of 50 m distance from the pumping well through
which ground water is being withdrawn. The diameter of the piezometer should be about 4” to 6”.

« The depth of the piezometer should be same as is case of the pumping well from which ground water is being
abstracted. If, more than one piezometer are installed the second piezometer should monitor the shallow ground
water regime. It will facilitate shallow as well as deeper ground water aquifer monitoring.

« No. of piezometers to be constructed & Type of water level monitoring mechanism shall be as per below table:
Monitiring Mechanism

tracted, every said user shall affix

application for issuance of this
this registration is liable for

S.No ((E:izr:;;)d Ground water withdrawal 2:1:},5 ggezometers _ SR il
Telemetry

1 <10 0 0 0

2 11-50 1 1 0

3 50-500 1 0 1

4 >3500 2 0 2

be monthly and accuracy of measurement should be up to cm. the reported

measurement should be given in meter up to two decilmals. N .
+ For measurement of water level sounder or automatic water level recorder (AWLRY)/ Digital Automatic water

level recorder (DWLR) with telemetry system should be used for accuracy. ' '
« The measurement of water level in piezometer should be taken, only after the pumping from the surrounding

lls has been stopped for about four to six hours.
i i reduced level (with respect to mean Jevel), depth, zonc taped and assembly

« All the details regarding coordinates, : dept
lowered should be provided for bringing the piezometer into the Hydrograph Monitoring System for Ground
Water Department, Uttar Pradesh, and for its validation. _
. 'lfhcergrognd water quality has to be monitored twice In a year during pre-monsoon (May/June) and %ost—
monsoon (Octobcr/'Novcmbcr) periods. Quality may be got analyzed from NABL approved lab. Besides, one

273
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samplt? (1 It. capacity bottle) to the concerned Director, Ground Water Department, Uttar Pradesh, for chemical
analysis.

. » A Permanent display board should be installed at piczometer/Tube wells site for providing the location,
piezometer/ tube well number, depth and zone tapped of piezometer/tube well for standard referencing and
identification.

. + Any other site-specific requirement regarding safety and access for measurement may be taken care off.

« (11) Any other condition(s) that may be imposed by the concerned Authority.

« (12) In case, any of the particulars | information furnished by the applicant in his application for issuance of this
permit is found to be incorrect during verification at any subsequent stage, this permit is liable for cancellation.

« SPECIFIC CONDITIONS:

« (A) For Industrial User: No Objection Certificate for ground water extraction by industries shall be granted
subject to the following specific conditions:

« i) No Objection Certificate shall be granted only in such cases where
not able to supply the desired quantity of water.

« ii) All industries shall be required to adopt latest water €
ground water resources.

« iii) All industries abstracting ground water in excess of 100 m3/d shall be required to undertake annual water
audit through Confederation of Indian Industries (CI1)/ Federation Indian Chamber of Commerce and Industry
(FICCT)/ National Productivity Council (NPC) certified auditors and submit audit reports within three months of
completion of the same to CGWA. All such industries shall be required to reduce their ground water use by at
least 20% over the next three years through appropriate means.

« iv) Construction of observation well(s) (piezometer)(s) within the premises and installatio
level monitoring mechanism as mentioned in General Condition no.10 shall be mandatory
proposing to draw more than 10 m3/day of ground water and. Monitoring of water level shall be done by the
project proponent. The piezometer (observation well) shall be constructed at a minimum distance of 15 m from
the bore well/production well. Depth and aquifer zone tapped in the piezometer shall be the same as that of the
pumping well/ wells. Monthly water level data shall be submitted online to the Ground Water Department, UP.

« v) The proponent shall be required to adopt roof top rain water harvesting/ recharge in the project premises.
Industries which are likely to pollute ground water (chemical, pharmaceutical, dyes, pigments, paints, textiles,
tannery, pesticides/ insecticides, fertilizers, slaughter house, explosives etc.) shall store the harvested rain water in
surface storage tanks for use in the industry.

« vi) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

« vii) Industries which are likely to cause ground water pollution e.g. Tanning, Slaughter Houses, Dye, Chemical/
Petrochemical, Coal washeries, other hazardous units etc. (as per CPCB list) need to undertake necessary well
head protection measures t0 ensure prevention of ground water pollution.

« (B) Infrastructural User: The No Objection Certificate for ground water abstraction will be granted subject to

the following specific conditions:

« i) In case of infrastructure projects that require dewatering, proponent shall be required to carry out regular
monitoring of dewatering discharge rate (using a digital water flow meter) and submit the data online to Ground
Water Department, UP as applicable. Monitoring records and results should be retained by the proponent for two
years, for inspection or reporting as required by District Ground Water Management Council.

« ii) Installation of Sewage Treatment Plants (STP) shall be mandatory for new projects, where ground water
requirement is more than 20 m3 /day. The water from STP shall be utilized for toilet flushing, car washing,

gardening etc.

local government water supply agencies are

fficient technologies so as to reduce dependence on

n of appropriate water
for industries drawing/

This certificate is electronically generated and does not require digital signature

file.///D-/admin/Downloads/NOC - Bottling Plant (1).html 3

25



Anneﬁu %—_%4
T REGIONAL LABORATORY MORADABAD
Sedw UTTAR PRADESH POLLUTION CONTROL BOARD
Q%m 1-A/L.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,Moradabad
Ref No.19502637/Moradabad/2023 Date: 23/01/2023

1- Name & Address of Industry: RADICO KHAITAN LIMITED

2- Sample Collected By: J.N.Tiwari. AEE, Vinay Kumar ,JRF, Asif Ali JLARajendra Lal ,JLA
3- Date of Monitoring: 17/01/2023 )

4- Source of Sampling: Stack

5- Stack attached to: Boiler

6- Stack Height: 45.0 M

7- Total No. of Boiler: 01

8- Capacity of Boiler: 26.0 TPH

9- Fuel used: Biogas

10- Quantity of Fuel used: 91000 m3/day

11- Flue Gas Velocity: 8.14

12- Air Pollution Control Device: Biogas Fired Boiler

13- Other remarks (if any): -

14- Further details of sample location nad Test methods followed are appened overleaf:

Sr Parameter Unit Result Standards
no.
1 PM mg/Nm3 9.77 150.0
Analysed by-

[Vinay Kumar JRF]

Authorised Signatory-
Sunil Singh Bt orsusisagh
Chauhan Eaeznanyl iy ok N
Sunil Singh Chauhan (ASO) m{g ?‘ SRA- %%%w
Regional Officer
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Ref No.19502643/Moradabad/2023

1- Name & Address of Industry: RADICO KHAITAN LIMITED

TR TR R AR T

REGIONAL LABORATORY MORADABAD
UTTAR PRADESH POLLUTION CONTROL BOARD
1-A/L.N.8.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,Moradabad

Date: 23/01/2023

2- Sample Collected By: J.N.Tiwari, AEE , Vinay Kumar ,JRF, Asif Ali ,JLARajendra Lal JLA

3- Date of Monitoring: 17/01/2023

4- Source of Sampling: Stack

5- Stack attached to: Boiler

6- Stack Height: 45.0 M

7- Total No. of Boiler: 01

8- Capacity of Boiler: 30.0 TPH
9- Fuel used: Rice Husk & Biogas

10- Quantity of Fuel used: 130.0 MTD

11- Flue Gas Velocity: 7.86

12- Air Pollution Control Device: ESP

13- Other remarks (if any): -

14- Further details of sample location nad Test methods followed are appened overleaf:

168

Sr

no.

Parameter

Unit

Result Standards

PM

mg/Nm3

103.84 150.0

Analysed by-
[Vinay Kumar JRF]

Authorised Signatory-

Sunil Singh Dy s by S St
Shasean
Chauhan Bk B0 3124098 4253

Sunil Singh Chauhan (ASO)

27
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J——— REGIONAL LABORATORY MORADABAD

M UTTAR PRADESH POLLUTION CONTROL BOARD
%?M 1-A/l.N.S.-1, Avas Vikas Colony, Buddha Vihar, Delhi Road,M oradabad

TEST REPORT: WASTE WATER LABORATORY

Ref No: 19503007/M or adabad/2023 Date: 23/01/2023
1- Name of Industry: Radico Khaitan Ltd, Rampur
2- Addressof Industry: Radico Khaitan Ltd, Bareilly Road Rampur U.P.
3- District: Rampur
4- Description about sampling point: OUTLET OF STP
5- Type of Sample (Grab/Composite/Integrated): Grab
6- Sample Collected By: Jitendra Nath Tiwari AEE & Vinay Kumar JRF
7- Colour and Odour: colourless Odourless
8- Quantity and Packing: 2 Liter
9- Date of Sample Collection: 17/01/2023
10- AnalyisIndented by: RO Moradabad
11- Date of samplereceipt in Lab: 17/01/2023
Parameter /M ethod Name Unit Results Standard Detection
Range
pH,4500 H B Electronic method - 7.51 02-12
Suspended Solids, 2540 D Total mg/| 9.0 10-20000 mg/l
Suspended Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved mg/I 310 10- 50000 mg/l
Solids dried at 180 0C
BOD, 3 day 27 OC IS 3025 ( Part 44): mg/l 8.0 1.0 -50000 mg/l
1993 Bio
COD, 5220 B Open Reflux Method mg/| 64.0 5.0 -100000 mg/I

Reference- (1)Genera Standards for discharge of envieronment Pollutants are as pert-A Effluent(Schedule-V1).The eniveronment (Protection) Rules, 1986 source:

www.cpch.nic.in/General Standards.pdf. Besides these standards,refer EPA standards for specific purpose

Remark: NA
Analysed by-
[Atul Kumar (JRF)]

Authorized by

Sunil Singh Chauhan (ASO)

28
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Note: 1 The resultsin the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in fuII,1viZl.O
the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.
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General Standards for Discharge of Environmental Pollutants Part -A:Effluents (Schedule - V1)Zle1

Environment(Protection) Rules, 1986

1 Parameter Standards
Inland Surface water Public Sewers Land for Irrigation Marine coastal areas
a b c d
1 Color and Odor All efforts should be made to remove colour and unpleasant odour as far as practicable
2 Suspended Solids mg/l, Max 100 600 200 (a) for process waste
water- 100(b) For
cooling water effluent
10 percent above total
suspended matter of
influent.
3 Particulate size of suspended solids Shall pass 850 micron - - (a) Floatableaa solids,
IS Sieve max. 3mm
4 20++*) * * * *
pH Value 5.5109.0 5.5t09.0 5.5t09.0 5.5109.0
Temperature Shall not exceed 5'C - - Shall not exceed 5'C
above receiving water above receiving water
temperature temperature
Qil and Grease Mg/l Max. 10 20 10 20
Total residual chorine mg/l Max 1 - - 1
9 Ammonical Nitrogen(as N), mg/l Max 50 50 - 50
10 Total Kjeldahl Nitrogen(as NH3) mg/l,Max 100 - - 100
11 Free ammonia (as NH3)mg/l, Max 5 - - 5
12 3Biochemical Oxygen Demand 1] 3 days at 30 350 100 100
270C] mg/l, Max
13 chemical Oxygen Demand, mg/l, Max 250 - - 250
13 chemical Oxygen Demand, mg/l, Max 250 - - 250
14 Arsenic(as As), mg/l, max 0.2 0.2 0.2 0.2
15 Murcury(as Hg), mg/l, max 0.01 0.01 - 0.01
16 Lead (as Pb), mg/l, max 0.1 1 - 2
17 Cadmium (as Cd), mg/l, max 2 1 - 2
18 Hexavalentchromium (as Cr+6), mg/l, max 0.1 2 - 1
19 Total chromium (as Cr)mg/l, max 0.1 2 - 1
20 Copper(as Cu), mg/l, max 3 3 - 3
21 Zinc(as Zn), mg/l, max 5 15 - 5
22 Selenium (as Se) mg/l, max 0.05 0.05 - 0.05
23 Nickel (as Ni) mg/l, max 3 3 - 5
24 20+%%) * * * *
25 ) * * * *
26 20++%) * * * *
27 Cyanide (as CN), mg/l, max 0.2 2 0.2 0.2
28 2(**)
29 Fluoride (as F) mg/l, max 2 15 - 15
30 Dissolved Phosphates (as P), mg/l, max 5 - 0 -
31 2 (**+) * * * *
32 Sulphide (as S), mg/l, max 2 - - 5
33 | Phenolic Compounds (as C6H50H) mg/l, max 1 5 - 5
34 Radioactive materials: 10M-7 107 10"-8 10M-7
(a)Alpha emitter micro curie/ml 10M-6 10n-6 1077 10M-6
(b)Beta emitter micro curie/ml
35 Radioactive materials: 10M-7 1007 10"-8 10M-7
(a)Alpha emitter micro curie/ml 10M-6 10n-6 1077 10M-6
(b)Beta emitter micro curie/ml
35 Bio-assay test 90% survival of fish 90% survival of fish 90% survival of fish 90% survival of fish

after 96 hoursin 100 %
effluent

after 96 hoursin 100 %
effluent

after 96 hoursin 100 %
effluent

after 96 hoursin 100 %
effluent
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36 Manganese (as Mn) 2mgl/l 2mg/l - 2 mg/rl /
37 Iron (as Fe) 3mg/l 3mg/l - 3mg/l

38 Vanadium (as V) 0.2 mg/l 0.2mg/l - 0.2 mg/l

39 Nitrate Nitrogen 10 mg/l - - 20 mg/l

40 2 (¥+%) * * * *

1. Schedule V1 inserted by Rule 2 (d) of the Environment(Protection) Second Amendment Rules, 1993 notified vide G.S.R. 422
(E) dated 19.05.1993 published in the Gazette no. 174 dated 19.05.1993.

2. Omitted by Rule 2 (d)(i) of the Environment(Protection) Third Amendment Rules, 1993 vide Notification No. G.S.R. 801 (E),
dated 31.12.1993.

3. Substituted by Rule 2 of the Environment(Protection) Amendment Rules, 1996 notified by G.S.R 176, dated 02.04.1996 may
be read as BOD (3days at 270C) whenever BOD 05 days 200C occurrred.

4. Besides these standards, refer EPA standards for specific industry Source (1):

https://cpcb.nic.in/displaypdf.php?d=R2VuzZX JhbFNOY W5kY X Jkcy5wZGY =

(2) cpcb.nic.in/Industry_Specific_Standards.php
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Annexu]e?)A

Radico Khaitan limited, Rampur, U.P. -244901 - Alcohol Production Data

/ Month | Total alcohol Production K.L/ Month
| KL/ Month

[ Oct.-2022 4236.30

| Nov.-2022 3473.29

| Dec.-2022 ‘ 5224.98

For Radico Khaitan limited, Rampur, U.P. — 244901
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Annexur1 -T5

Regional Office
UP Pollution Control Board
Moradabad
Rampur Drain, Ajeetpur Bypass, Rampur
Dec-22
G No. |Reported |Color " g‘;;‘;::d BOD |COD |TSS(m
n
Date (Hazen) (ing/L} (mg/L) [(mg/L) | g/L)
1 01-12-2022 25.0. 7.8 0.0
2 02-12-2022 29.0 8.0 0.0
3 03-12-2022 26.0 7.8 0.0
4 04-12-2022 26.0 8.0 0.0
5 05-12-2022 28.0 7.8 0.0
6 06-12-2022 28.0 8.0 0.0 105.0 360.0 486.0
7 07-12-2022 26.0 7.8 0.0
8 08-12-2022 28.0 8.0 0.0
9 09-12-2022 26.0 7.9 0.0
10 10-12-2022 26.0 8.0 0.0
11 11-12-2022 28.0 7.8 0.0
12 12-12-2022 27.0 1.9 0.0
13 13-12-2022 28.0 8.1 0.0 85.0 256.0 380.0
14 14-12-2022 27.0 7.9 0.0
15 15-12-2022 28.0 8.0 0.0
16 16-12-2022 28.0 8.1 0.0
Ii 17-12-2022 26.0 8.0 0.0
18 18-12-2022 26.0 8.1 0.0
19 19-12-2022 28.0 7.7 0.0
20 20-12-2022 25.0 7.9 0.0 85.0 256.0 421.0
21 21-12-2022 28.0 7.9 0.0
22 22-12-2022 26.0 8.0 0.0
23 23-12-2022 25.0 7.9 0.0
24 24-12-2022 30.0 7.6 0.2
25 25-12-2022 25.0 7.6 0.0
26 26-12-2022 30.0 8.0 0.0
27 27-12-2022 35.0 8.1 0.0 85.0 256.0 380.0
28 28-12-2022 30.0 8.0 0.0
29 29-12-2022 35.0 8.0 0.0
30 30-12-2022 30.0 8.1 0.0
31 31-12-2022 35.0 7.9 0.0

,@/ Ded?”
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Annexure - 09

e opD176

KT SRS

fgﬁ o7 —

RS |
RKL/Sr. VP (P)/519 % o E Date :- 17.10.2022 '

|

To, '
Executive Engineer,

U.P. Ground Water Department,

B-161/4, Jigar Vihar Colony,

Civil Lines, Moradabad - 244001 (U.p.)

Mob. No. - 9639927278I

Subject:- Compliance of UPGWD NOC (Borewell Registration No.: 202108000378,'

Registration No.: 202108000274 and Registration No.: 202108000304) for ground water
withdrawal to M/S Radico Khaitan Limited, Brailley Road, Rampur U.P.-244901

Dear Sir,

In reference of UPGWD valig NOC (Borewell Registration No.: 202108000378, Registration No.:
202108000274 and Registration No.: 202108000304) for ground water withdrawal to M/S
Radico Khaitan Limited, Brailley Road, Rampur U.P.-244901 of dated 09 _ 10 ang 12t

With Regards,

For Radico Khaitan Limited, Rampur

/
Devendra Singh / '

Authorized Signat

CC :- Regional Director, Central Ground Water Board, Northern Region, Bhujal Bhawan,
Sector- B, Sitapur Road Yojana, Lucknow - 226021 (u.r.)

Enclosed:-
1. Borewells 03 nos log sheet from July.-2022 to Sep.-2022.
2. Piezometers 06 nos log sheet from July.-2022 to Sep.-2022.
3. Ground water quality report pre monsoon Sep-2022,
4,

Ground water audit report vetted by IIT Roorkee 2021-2022.

Radico Khaitan Limited
ISO 9001 : 2015 & 22000 : 2005 Certified Company

Regd. Office : Bareilly Road, Rampur-244901 (UP)
Tel. : EPABX (0585) 2350601, 2350802, Fax : (0595) 2350009
Head Office : Plot No. J-1, Block B-1, Mohan Co-op. Industrial Area,
Mathura Road, New Delhi- 110044
Tel - [81-11) 40975400/444/500/555. Fax : [81-11) 41678841 -42, 41676718 (Exports)
e-mail : info@radico.coin
website : www.radicokhaitan.com
CIN No. L26841UP188B3PLC027278

35



Borewell Registration No.: 2021 08000304
Conditions

* 1. For the purpose of measuring and recording the quantity of ground water extracted,
every said user shall affix digital water flow meters (conforming to BIS/ IS standards)
having telemetry system in the abstraction structure, which record rate and quantum
of extraction, at outlet of pumping devices and it shall be presumed that the quantity
recorded by the meter has been extracted by the said user, until the contrary is proved.

The rate of extraction of ground water from the well as shown in item 3(k) shall not
exceed to the recorded rate from'water meters

Compliance Status:- Digital Water Flow meter is installed. Borewell Log sheet for last
three months is attached as Annexure - 1.

* 2. Construction of piezometers and installation of digital water level recorders with
telemetry shall be mandatory for user. Depth and zone tapped of piezometer should ;
be commensurate with that of the pumping well. The data, obtained from digital water !
level recorders shall be made available to this office on monthly basis.

Compliance Status:- Digital Water recorder is installed. Piezometer Log sheet for last
three Month attached as Annexure — 2. ‘

+ 3. The piezometer is to be installed/constructed at the minimum of 50 m distance

from the pumping well through which ground water is being withdrawn. The diameter
of the piezometer should be about 4" to 6"

O.K.

* 4. No. of piezometers to be constructed & Type of water level monitoring mechanism
shall be as per below table:

O.K.
SNo - .- Quantum of Ground water withdrawal (cum/day)
1 <10
2 11-50
3 50- 500
4 > 500

* 5. The measuring frequency should be monthly and accuracy of measurement §hould
be up to cm. the reported measurement should be given in meter up to two decimals.

0. K.
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6. For measurement of water level sounder or automatic water level recorder (AWLR)/
Digital Automatic water level recorder (DWLR) with telemetry system should be used

for accuracy.

0.K.

7. The measurement of water level in piezometer should be taken, only after the
pumping from the surrounding tube wells has been stopped for about four to six

hours.

0.K.

7. The ground water quality has to be monitored twice in a year during pre-monsoon
(May/June) and post-monsoon (October/November) periods. Quality may be got
analyzed from NABL approved lab. Besides, one sample (1 It. capacity bottle) to the
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

Compliance Status:- Ground Water quality report is attached as Annexure - 3.

8. A Permanent display board should be installed at piezometer/Tube wells site for
providing the location, piezometer/ tube well number, depth and zone tapped of
piezometer/tube well for standard referencing and identification.

O.K.

SPECIFIC CONDITIONS:
For Industrial User: No Objection Certificate for ground water extraction by industries

shall be granted subject to the following specific conditions:
i) All industries shall be required to adopt latest water efficient techn

reduce dependence on ground water resources. '

ologies so as to

Compliance Status:- Effective water recharging system is adopted in surrounding
areas.

i) All industries abstracting ground water in excess of 100 m3/d shall be required to
undertake annual water audit through Confederation of Indian Industries (Cll)/
Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity
Council (NPC) certified auditors and submit audit reports within three months of
completion of the same to CGWA. All such industries shall be required to reduce their
ground water use by at least 20% over the next three years through appropriate

means.

Compliance Status:- Complied. Water audit report is attached as annexure -4.

iii) Construction of observation well(s) (piezometer)(s) within the premises and
installation of appropriate water level monitoring mechanism as mentioned in General
Condition no.10 shall be mandatory for industries drawing/ proposing to draw more
than 10 m3/day of ground water and. Monitoring of water level shall be done by the
project proponent. The piezometer (observation well) shall be constructed at a
minimum distance of 15 m from the bore well/production well. Depth and aquifer zone
tapped in the piezometer shall be the same as that of the pumping well/ wells.
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Monthly water level data shall be submitted online to the Ground Water Department,

UP.

Compliance Status:- Digital Water recor
three Month attached as Annexure - 2,

der is installed. Piezometer Log sheet for last

iv) The proponént shall be required to adopt roof
in the project premises. Industries which are likely to pollute ground water (chemical,
i tannery, pesticides/ insecticides,

pharmaceutical, dyes, pigments, paints, textiles,
fertilizers, slaughter house, explosives etc.) shall store the harvested rain water in

surface storage tanks for use in the industry.

Compliance Status:- Complied.

v) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.

N.A.

vii) Industries which are likely to cause ground water

Houses, Dye, Chemical/ Petrochemical,
essary well head protection measures to ensure

0.K.
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Borewell Registration No.: 202108000274
—

Conditions !

1. For the purpose of measuring and recording the quantity of ground water extracted,
every said user shall affix digital water flow meters (conforming to BIS/ IS standards) |
having telemetry system in the abstraction structure, which record rate and quantum !
of extraction, at outlet of pumping devices and it shall be presumed that the quantity
recorded by the meter has been extracted by the said user, until the contrary is proved. |
The rate of extraction of ground water from the well as shown in item 3(k) shall not :
exceed to the recorded rate from water meters

i
z

Compliance Status:- Digital Water Flow meter is installed. Borewell Log sheet for last ';

three months is attached as Annexure - 1.

» 2. Construction of piezometers and installation of digital water level recorders with
telemetry shall be mandatory for user. Depth and zone tapped of piezometer should
be commensurate with that of the pumping well. The data, obtained from digital water
level recorders shall be made available to this office on monthly basis.

Compliance Status:- Digital Water recorder is installed. Piezometer Log sheet for last
three Month attached as Annexure - 2.

* 3. The piezometer is to be installed/constructed at the minimum of 50 m distance
from the pumping well through which ground water is being withdrawn. The diameter

of the piezometer should be about 4" to 6"

0.K.

e 4. No. of piezometers to be constructed & Type of water level monitoring mechanism
shall be as per below table:

0K -

S.No Quantum of Ground water withdrawal (cum/day)
1 ' <10
2 O 11-50 !
3 ' 50- 500
4 - >500

* 5. The measuring frequency should be monthly and accuracy of measurement should
be up to cm. the reported measurement should be given in meter up to two decimals.

0.K.
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vel sounder or automatic water level recorder (AWLR)/ |
em should be used

6. For measurement of water le
corder (DWLR) with telemetry syst

Digital Automatic water level re
for accuracy.

0.K.
7. The measurement of water level in piezometer should be taken, only after the
pumping from the surrounding tube wells has been stopped for about four to six

hours, '

O.K.
n ayear during pre-monsoon

quality has to be monitored twice i
t-monsoon (October/November) periods. Quality may be got
mple (1 It. capacity bottle) to the

Pradesh, for chemical analysis.

7. The ground water

Compliance Status:- Ground Water quality report is attached as Annexure — 3.

8. A Permanent display board should be installed at piezometer/Tube wells site for
er, depth and zone tapped of ';

providing the location, piezometer/ tube well numb
piezometer/tube well for standard referencing and identification.

O.K.

SPECIFIC CONDITIONS: :
For Industrial User: No Objection Certificate for ground water extraction by industries

shall be granted subject to the following specific conditions:
i) All industries shall be required to adopt latest water efficient technologies so as to

reduce dependence on ground water resources.

Compliance Status:- Effective water recharging system is adopted in surrou nding

dareas.

ii) All industries abstracting ground water in excess of 100 m3/d shall be required to

undertake annual water audit through Confederation of Indian Industries (cny

Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity
ports within three months of

Council (NPC) certified auditors and submit audit re
ndustries shall be required to reduce their

completion of the same to CGWA. All such i
ground water use by at least 20% over the next three years through appropriate

means.
Cbmpliance Sfétus:— Complied. Water audit report is attached as annexure -4.

iii) Construction of observation well(s) (piezometer)(s) within the premises and
monitoring mechanism as mentioned in General

installation of appropriate water level
Condition no.10 shall be mandatory for industries drawing/ proposing to draw more
than 10 m3/day of ground water and. Monitoring of water level shall be done by the
project proponent. The piezometer (observation well) shall be constructed at a

bore well/production well. Depth and aquifer zone

minimum distance of 15 m from the
tapped in the piezometer shall be the same as that of the pumping well/ wells.
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Monthly water level data shal| pe submitted online to the Ground Water Department,
UP. ot . _ - -

Compliance Status:- Digital

Water recorder is installed. Piezometer Log sheet for last
three Month attached as Annexure — 2.

in the project premises. Industries which are likely to pollute ground water (chemical,
pharmaceutical, dyes, pigm

ents, paints, textiles, tannery, pesticides/ insecticides,
fertilizers, slaughter house,

explosives etc.) shall store the harvested rain water in
surface storage tanks for use in the industry.

Compliance Status:- Complied.

* V) Injection of treated/ untreated waste water into aquifer system is strictly prohibited.
N.A.

* Vi) Industries which are likely to cause
Houses, Dye, Chemical/

0.K.
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Borewell Registration No.: 2021 08000378

Conditions

w
Water meters

exceed to the recorded rate from
Ow meter is installed. Borewel|| Log sheet for |ast

Compliance Status:- Digital Water F|
three months is attached as Annexure - 1.

. Depth and zone tapped of piezometer should
, Obtained from digital water

be commensurate with that of the pumping well. The data
be made available to this office on monthly basis.

level recorders shall
nstalled. Piezometer Log sheet for Jast

igital Water recorder is i

Compliance Status=- D
as Annexure - 2.

three Month attached

3. The piezometer is to be installed/constructed at the minimum of 50 m distance
from the pumping well through which ground water is being withdrawn. The diameter
of the piezometer should be about 4" to 6, '

O.K.
ype of water leve| monitoring mechanism |

4. No. of piezometers to be constructed & T

shall be as per below table:
O.K.
S.No Quantum of Ground water withdrawal (cum/day)
1 <10
2 11-50
3 50- 500
> 500
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) _ er level sounder or automatic water level recorder (AWLR)/
Digital Automatic water leve| recorder (DWLR) with telemetry system should be used

for accuracy.

O.K.
el in piezometer should be taken, only after the

7. The measurement of water lev
be wells has been stopped for about four to six

pumping from the surrounding tu
hours.

O.K.
7. The ground water quality has to be monitored twice in a year during pre-monsoon
(May/June) and post-monsoon (October/November) periods. Quality may be got

- Besides, one sample (1 It, Ccapacity bottle) to the

analyzed from NABL approved lab
concerned Director, Ground Water Department, Uttar Pradesh, for chemical analysis.

Compliance Status:- Ground Water quality report is attached as Annexure — 3.

8. A Permanent display board should be installed at piezometer/Tube wells site for .
tube well number, depth and zone tapped of |

providing the location, piezometer/
piezometer/tube well for standard referencing and identification. ;
1

O.K.

SPECIFIC CONDITIONS: .
For Industrial User: No Objection Certificate for ground water extraction by industries
shall be granted subject to the following specific conditions:

i) All industries shall be required to adopt latest water efficient tec
reduce dependence on ground water resources.
|

hnologies soasto |

Compliance Status:- Effective water recharging system is adopted in surrounding

areas.

i) All industries abstracting ground water in excess of 100 m3/d shall be required to
n of Indian Industries (cny/

undertake annual water audit through Confederatio
Federation Indian Chamber of Commerce and Industry (FICCI)/ National Productivity

Council (NPC) certified a

i

means.

Compliance Status:- Complied. Water audit report is attached as annexure -4.

iii) Construction of observation well
tallation of appropriate water Jev

than 10 m3/day of ground water and. Monitoring of water level shall be done by the
observation well) shall be constructed at a

project proponent. The piezometer (
bore well/production well. Depth and aquifer zone

minimum distance of 15 m from the
tapped in the piezometer shall be the same as that of the pumping well/ wells.
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Monthly water level data shall be submitted online to the Ground Water Department,
UP.

Compliance Status:- Digital Water recorder is installed. Piezometer L.og sheet for last
three Month attached as Annexute - 2. .

 iv) The proponent shall be required to adopt roof top rain water
in the project premises. Industries which are likely to pollute gr
pharmaceutical, dyes, pigments, paints, textiles, tannery,
fertilizers, slaughter house, explosives etc.) shall store th
surface storage tanks for use in the industry.

harvesting/ recharge
ound water (chemical,
pesticides/ insecticides,

e harvested rain water in !’-

Compliance Status:- Complied.

v) Injection of treated/ untreated waste water into aquifer system ig strictly prohibited.

N.A.

* Vi) Industries which are likely to cause ground water
Houses, Dye, Chemical/ Petrochemical, Coal
per CPCB list) need to undertake,necessary
prevention of ground water pollution,

pollution e.g. Tanning, Slaughter ._
washeries, other hazardous units etc. (as |

well head protection measures to ensure |

0.K.
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P ~nexure—])
ewells Log Book - Radico Khaita ]
BOREWELL NO.7 T BOREWELLNG2 EOE;::'EE‘SO l:am pur
i Difference (m3) ﬁ Date Difference (m3) Date DF
01-Jul-22 734 YRR o FFTEFIATF _\terence (m3) |Total Water Generation
02-Jul-22 641 | 02-Jul-22 0 02 ul-22 i ks
03-Jul-22 649 03-Jul22 | 0 -':'néﬁum.'zz D s i
TRETET e e g S 1156 1805
05-Jul-22 584 05-Jul-22 0 05-Jul-22 EQB 1743
06-Jul-22 612 06-Jul-22 0 > — 11;: 1713
07-Jul-22 657 T AR e 0 - R0t
08-Jul-22 548 05Jul22 0 iiii i
09-Jul-22 543 09-Ju[—22 0 1189
£ 103Ju_ln-22 : 734 . 0 1025
- 11-Jul-22 748 0 1194
| 12:duk22. 469 0 1103
© 1 13-Jul-22 .586 0 1114
o 14-Jul-22. 219 0 1148
—15-Jul-22 219 0 1158
. 16-Jul-22 649 0 1145
-~ 17-Jul-22 442 0 1187
T 18-Jul-22 244 0 1174
Lo19Jul-22. 586 0 1073
©205Jul22" 458 0 1145
T i21-Jal-22% 579 0 1181
o 22:Jul22' 684 0 1187
. 23-Jul-22 542 0 1149
. 24-Jul-22 654 0 1154
" 25-Jul-22 549 0 1168
| 26:Jul-22 527 0 1101
HifaT: Jul-22 632 0 1189
e " 621 0 1185
629 0 1159
705 0 1195
677 0 118:1
357
17668 0 &3{ SP* ‘g




Borewells Log Book - Radico Khaitan Limited, Rampur__
BOREWELL NO.1 BOREWELL NO.2 BOREWELL NO.3
Date Difference (m3) Date Difference (m3) Date Difference (m3) |Total Water :—iseneraticn
01-Aug-22 628 01-Aug-22 0 01-Aug-22, : 1187 1211
02-Aug-22 457 02-Aug-22 0 i -02I-Aug_-22_ 2 1154 i
03-Aug-22 398 |03-Aug-22 0 =5'-f037A1-I|9.-:22- L 1049 s
~04-Aug-22 344 04-Aug-22. | 0 [ 04Aug22 1092 e
~05-Aug-22 452 05-Aug-22 0 ©. 05-Aug=22 . 1148 -
06-Aug-22 549 L 06-Aug-22:i 0 1086
07-Aug-22 . 197 . 07:Aug-22" 0 1187
08-Aug-22 217 - :0B-Aug-22’ } 0 1192
. 09-Aug-22 511 i 109:Aug-2 0 1098
T 10-AuG22 521 10-Aug-22; 0 1189
11-Aug-22 443 - 11-Aug-22’ 0 1084
12-Aug-22 511 " 12-Aug-22. 0 1097
13-Aug-22 449 [ 13-Aug-22., ] 1059,
14-Aug-22 512 i+ 14-Aug-22 0 1158
15-Aug-22 418 1715-Aug-22: 0 1097
16-Aug-22 487 © 16-Aug-22° 0 1142
17-Aug-22 543 - 17-Aug-22 | 0 969
18-Aug-22 * 549 g- 0 1118
. 19-Aug22 457 0 984
. 20-Aug-22° 345 0 1138
_21-Aug-22 - 439 0 1192
i1 22-Aug-22 541 0 957
0 23-Aug-22 0 0 1132
'124-Aug-22 0 0 1082
25-Aug-22 0 0 1154
.. 26-Aug-22. | 0 0 -
. 2T-Aug=22' " 131 0 -
2z %3 8 1196
.%;29%“?;223:? 357 0 1g:2 1197
A 253 0 30:Augr22/ 1091
1 31-Aug-22 125 0 = Aﬁ‘g‘..zz';r@é 1188
11205 0 r e
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Borewells Log Book - Radico Khaitan Limited, Rampur

BOREWELL NO.1 | BOREWELL NO.2 BOREWELL NO.3
Date Difference (m3) |L Date Difference (m3) Date Di!ferance(mg} Tota'lv'vaterGeneratiﬂﬂ
01-Sep-22 699 01-Sep-22 . 0 1 01-Sep:22. 1147 T 1846
02-Sep-22 682 - 02-Sep-22 0 i 102-Sep-22 /! 1048 11730
03-Sep-22 711 ' 03-Sep-22 ¢ |/ 03iSep:22 . 1154 1865
04-Sep-22 648 04-Sep-22 0 04:Sep-22 1173 1821
05-Sep-22 621 .. 05:Sep-22 0 2 1184 1805
06-Sep-22 664 - 06-Sep-22.. . 0 1145 (1809
07-Sep-22' 683 07-Sep-22 0 1027 L1710
08-Sep-22 592 .. .08-Sep-22. 0 864 ; 1456
09-Sep-22 538 1 .09:Sep-22" - 0 945 it 1483
10-Sep-22 702 7 i40-Sep-22: 0 1043 1745
11-Sep-22 529 T 14-Sep-22 0 1152 1681
12-Sep-22 624 © i12:Sep-22 0 1112 1736
~13-Sep-22 630 0 1184 :
14-Sep-22 546 0 1029
15-Sep-22 630 0 857
- 16-Sep-22 539 0 1129
.- 17-Sep-22 670 ,_ 0 1143
. 18-Sep-22" 723 < 918-Sep-22' 0 1124
. 19-Sep-22. 622 £519:Sep-22 0 1068
20-Sep-22- 603 0 1195
21-Sep-22 581 0 1143
22-Sep-22 647 0 1149
23-Sep-22 681 0 1154
24-Sep-22 670 0 1192
| 125:Sep-22 736 0 1067
1 26-Sep-22 702 0 985
- 27-Sep=22: 576 0 1197
28-Sep-22 606 0 1111
29-Sep-22"; 722 ] 1142
£ 7.30-Sep-22 698 0 1048
19275 0
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COGEN2_1 co WEIGHT BR
Wwater Level of | MRP_1Water | MRP_2Water | -0 =" = Waf'ENl_zl GSP_1Water | 7000 Le':’f'ﬁ
All Six RKL Level (mwc) | Level (mWC) er Leve Level (mWC) €
. (mwc) (mwc) {mwc)
Piezometers
S -7.8 -6.9 7.4 73 6.8
7.3 7.7 6.7 -7.4 77 6.3
7.4 -7.8 -6.8 -7.5 17 7.1
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JONN HANDS TO SAVE FNVIRONSOND

TC-7186

frmexa g

GLOBAL ENVIRO Laboratories

PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM TEMPLE,
OTH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD ~201003 (U.p)

MOBILE : +91-9010317145, +91-8824028116
E-mail ; global_enviro@redifimall.com, globalenvirolab@gmail.com

. JEST REPORT

ea ISSUED TO

M/S. RADICO KHAITAN LD,

l ’ I BAREILLY ROAD,
RAMPUR (U.P.) ]

rf { somple Idenlification No. I ! ’ DW-220909/01
‘; { Test Reporf No, & Date I : ’ GEL-2207/316, DATE : 13.09.2022
t { ULR Number [ : TC-718422000000475F .
e Sampling Method ] : GEL/SOP-01/W
3 Iﬁmpve Description [ : GROUND WATER
i Sample Coliection Dale ' 7 ' . 09.09.2022

[ sample Collected by I : ' GEL STAFF

f‘ [ Sampling Site ) : BOREWELL NO, 1
[ Date of Sample Receipt : 0%.09.2022
] Sample Condition SEALED

l Analysis Duration

09.09.2022 To 13.09.2022

ANALYSIS RESULT

I5:10500:2012 LIMTT

§$ No. | Paramelers " Results Unit 15:10500:2012 Profocol
LIMIT (Max. Permissible
! (Acceptable Limit)
1| - Limit)
1. [ Colour . BOL- [ Hazen 5. 18:3025(part-4)
2. | Odour | Agreecble [ Agreeable 15:3025(pari-5)
3. [Tubidity [ KT ’ NTU 1 e 5 13:3025part-10)
4. [pH ] 736 = 651085 No Relakation 15:3025(part-11)
] 5 I Residual Free ’ IND - J - mg/L 0.2 (min) 1.0 {min) 5:3025(part-2¢)
Chlerine(asCh) R P
6. | Total Dissolved I 352 ! mg/L 500 15:3025(part-14)
Solids ) :
7. | Total Hardness 154 ' mg/L 200 1S:3025(part-21)
(as CaCOy) :
q L& ,Cclciurn { 335 l ma/t 75 200 15:3025(par40)
(a5 Cq)
L 9. {Magnesiurn I 17.0 ’ mg/L 30 100 1S:3025(Part-44)
{as Mg)
10. !cmonae (as CI) ’ 66.5 l mg/L 250 1000 15:3025(part-32)
Sulphate (s04) { 34,2 ’ mg/L 200 400 18:3025(part-24)
Iron (as Fe) , 0.24 ! mg/L 1 No Relaxation 18:3025(parl-53)
JF!uon'de (as ) l . 016, ’ mo/L ] 1.0 15 15:3025(part-60)
BDL: Below Detection Limits {mgsL) :
N.D: Not Detected 7 RN
._?’ —n - i
£ l,} A o :
‘(CHecked By) 'SHIKHABHATIYA
INTEKHAB KHAN (Technlcal Manager) (hy;}.oﬂ;gq_’.'sjﬁﬁatory)

Note:

1.
2. Perishable samples will be destroyed afer 15 days of sampling.
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GLOBAL ENVIRO Laboratories

PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM TEMPLE,
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (L.R)

MORILE : 4910810317145, +91-8826028116
E-mall : global_snvito@rediffmail,com, globalenvirolab@gmail.com

MOEF&CC Racognized Environméntal Laboratory

Test Report No. & Date: GEL-2209/316, DATE: 13.09.2022
5 No. | Parametlers Resuits uni’ 15:10500:2012 18:10500; LIRATY Protocel
(Max. Permissible
(Acceptable Limit)
Limit)
. Total Coliform J Absent Perl00mi Nof Specified 1S: 15185(RA 2019) 1
r 2. ] E. Coli ’ " Absent Per100ml Not Specified 15: 15185(RA 2019) \

BDL: Below Detection Limits {mg/L)
N.D: Not Detected

({_&%q
(Checked By)
INTEKHAB KHAN (Technical Manager)

Note: 1. The result listed refer only to the tested samples and applicable paramelars.

:!'(C: ecked:
ANURADHA R/

2. Perishable samples will be destroyed after 15 days of sampling. _ :
ot be used in'part or full in any media without prior permission.

3. This raport cannot be Used as evidence In the court of lavw and cann
***END OF REPORT***

4. Subject to Ghaziabad Jurisdiction.
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*GLOBAL ENVIRO Laboratorig

MOBILE : +91-9810317145, +9

JEST REPORT

1-8824028116

PLOT NO, 4, KHASRA NO. 45, OPPOSIE SHREE MANAN DHAM T
8TH K.M, MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U7

E-maill : globol_envito@redilimall.com, globalenvirolab@gmail.com

ISSUEDTO

+ | M/S, RADICO KHAITAN LTD,

BAREILLY ROAD,
RAMPUR (U.P.)

sample Identification No.

DW-220909/02

Test Report No. & Date

GEL-2209/317, DATE : 13.09.2022

: TC-71 842200000067 6F

ULR Number ‘\
Sampling Method GEL/sOP-01/W j
Sample Desfrlpl_fon GROUND WATER j
Sample Collection Date 09.09.2022 —\

,ﬁgmple Collected by GEL STAFF \
[Emp:ing Site : | . BOREWELLNO.2 ‘
Date of Sample Receipt i 09.09.2022 \
"~ SEALED j

Sample Condition

f Analysis Duration

09.09,2022 To 13.09.2022

S

ANALYSIS RESULT_

$ No. | Parameters Results Unit 15:10500:2012 QJM&M_ZM Protocol
s (Max. Permissible
[Acceptable Limit)
 Uimit)
! Colour BDL ' Hazen RS P 15:3025(part-4)
] 2 Odour - Agreedble — | - Agreeable - 15:3025(part-5)
[ 3 [ Tubidily sl NU | ] I$:3025(pari-10)
r 4. rpH 7.40: — 651085 1S:3025(part-11)
r 5. ’ Residual Free ND mg/L 0.2 (min) . 15:3025(part-26)
Chlorine{asClz) TS IR G 1,
’ 6 Total Dissolved 374 - img/lt | 500 15:3025(part-16)
] Solids o '
|7 I Total Hardness 148 mg/L - . 200 1S:3025(part-21)
[ {as CaCOs) .
8. l Calcium 39.2 mg/L 75 200 15:3025(part-40)
{as Ca) .
2. Magnesium 17.3 - mg/L ' 30 100 18:3025(Part-44)
(as Mg]
10. ] Chloride (as Cl) 62.4 mg/L 250 1000 15:3025(part-32)
1. LSufphcre (SO4) 36.3 mg/L 200 400 1$:3025|part-24)
12. ’ Iron (as Fe) 0.18 mg/L ] No Relaxation 15:3025(part-53)
13. leuon‘de (osFl | 0.14 mgl/L 10 1.5 | 15:3025(part-60)
Below Detection Limits (mg/L) T W
Not Detected e/ b \
L Rl [RRY i i
(Checked By) SHIKHA BHATIYA/
INTEKHAB KHAN (Technical Manager) (Authorized Signatéry)

Note: 1. The result listed refer only lo the lested samples and applicable parameters.
2. Perishable samples will be destroyaed after 15 days of sampling.

3. This report cannot be used as evidence in the court of law and cannol be used in part or full in any -."

4. Subject to Ghaziabad Jurisdiction.

A s

permission.
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PLOT NO. 4 KHA_SI-;A El\‘!&\/ I Laboratories
P . 45, OPPOSITE s A

8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ;'fgif,, M D% ; 61;;&9!.5.

2-4251%5::91-9310317145, +91-8026028116 HAZIABAD (U.R)

-mall : global_enviro@rediffmall.com, globalenvirolab

MOEF&CC Recognized Environmental Laboratory o o

AdiN HANDS T SAVE EMVFONMENT

Test Report No. & Date: GEL-2209/317, DATE: 13.09.2022
S No. | Parameters Resulls unit- 15:10500:2012 :10500:2012 Li Protocal
LIMIT (Max. Permissible
; {Acceptable Limit)
: Limit) :
. I Total Coliform l Absent Per100mi Not Specified 1S: 15185(RA 2019)
2. , E. Coli ' Absent Per100ml Not specified IS: 15185(RA 2019)

BDL: Below Detettion Umits {(mg/L)
N.D: Not Detected

A e s
(Checked By) : . - (Chdcéked by)
- ANURADHARANI (Jr, Microbiologist) -

INTEKHAB KHAN (Technlcal Manager)
/ to the lested samples and applicable parameters.

Nota: 1. The rosult listed refer
2. Perishable samples will be destrayed after 15 days of sampling. ) W
3. This report cannot be'tised as evidence in the court of law and cannot B8 used in part or full in any
4. Subject to Ghaziabad Jurisdiction. ' i
g 2 ***END OF REFORT***




JEMN FANDE TO SAVE ENVIRONAMENT

TC-7186

GLOBAL ENVIRO Laboratori ‘

— —

8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GH
" MOBILE : +91-9810317145, +91-8826028116

TEST REPORT

AZIABAD -201003 (U.p)

E-mail : global_enviro@rediffmail.com, globalenvirolab@gmail.com

ISSUED TO

$ [ M/S. RADICO KHAITAN LTD,

BAREILLY ROAD,
RAMPUR (U.P.)

—

Sample Identification No.

DW-220909/03

GEL-2209/318, DATE ! 13.09.2022

Test Report No. & Date
ULR Number

v TC-7 1862200000067 7F

Sampling Method : GEL/SOP-01/W
/ Sample Description ! GROUND WATER
[ Sample Collection Date 09.09.2022 o
{ Sample Collected by - GELSTAFF
[ Sompling Site 'BOREWELL NO. 3
I Date of Sample Receipt R . 09.09.2022
SEALED ;

! Sample Condition

I Analysis Duration

; 09.09.2022 To 13.09.2022

404

PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM TEMPLE,

ANALYSIS RESULT i
2 15:10500:2012 LIMIT
{

$No. | Parametlers Resulfs Unit 15:10500:2012 Protocol —‘
© LIMIT Max. Permissible
[Acceptable i
Limit] - i
1 I {cciour { BDL Hoze™ |- & % 15:3025{part-4) ;
L 2. IOdour ‘ Agreeable | . — | . Agreeable 15:3025(pari-5)
L 3, frumidiry ! < NTU _ = I1$:3025(part-10)
= [ oH ] 7.59 il 651085 I15:3025(pari-11) A
B ]Residuﬁl Free I ND - mg/L 0.2 (min) - 1S:3025(part-26)
Chlorine(asCl») o A T
6. )Ioral Dissolved l 395" mg/L . 00 F 15:3025|pari-1&)
solids 4
7 [Toicn' Hardness I 183 mg/L 200 400 I8:3025(part-21)
. [as CaCQs) _ L
8 lCcrlcium r 36.0 mg/L. 755" =5 200 I:3025[part-40]
(as Ca) i
?. | Magnesium | 228 mg/L 30 100 15:3025(Part-44)
| (as Mg] f
_m, IChton‘de {as Cl) I 71.4 mg/L 250 1000 18:3025(part-32)
1. | suiphate (s0.] | 363 ma/L 200 400 15:3025(part-24)
12. | Iron (as Fe) I 0.25 mg/L 1 No Relaxation 15:3025(part-53)
3, IFIuon'de [as F) [I 0.20 mg/L 1.0
ow Detection Limits (mg/t)
‘Detected
(Checked B

INTEKHAB KHAN (Technical Manager)

Nole:

GQ{ 16 Bhaziabad Jurisdicioe
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MOBILE . +91-9810317145, +91-88260281 14
E-mai : gl'nbc:l_envlro@rodiHrnclll.com, globclenvlrolub@gmail.cmn

MoEFace Recognized Environmentiat Laboratary

HANDE T S84% ENVRONAENT

Tesl Report No. & Dato: GEL-220%/318, DATE 13.09.2022

Protocol T

Resuits Unit 15:10500:2012 | 15:10500:2612 LiMIT
(Max. Permissible

S No. Parameters
Limif)

(Acceplable
_____ - Limit)
[ ~Absent I Per100mi Not Specified 152 15185(RA 2019)
Nof Specified IS: T5185[RA 2019)

1. I Total Coliform

2, IE. Coll I Absent ) 'Perroofnr J

BDL: Below Detection Limits (mg/L)
N.D: Not Detected
: : W

" i : 3
AU . VLS o/
(Efi‘éék’éd By) e % (Checked by) . &/ _ ;
INTEKHAB KHAN (Technlcal Mandger) ANURADHA'RANL (Jr. Microblologist)
Note: 1. The result listed rafer only 10 the tested samples and applicable parameters. " bl
T Samitae UM be P i oy 1:2&2%;:;“?&9&11@ be used in part or full In 'any'me&fa' théul__ : tpricw permission:

3. This report cannot bs’used as evidence in th
4. Subject to Ghaziabad Jurisdiction. .
SRr *“*END OF REPORT***

pw___ -3
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- T EEEIoN hadicoKhaitan, Rampur ]
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1.0 INTRODUCTION:
ra

RadicoKhaitan Limited distillery is located

east of Rampur town. It Produces high-grade Ext
Neutral Alcohol ("ENA") from molasses, graj

NS, and Scottish design mait Spirit from barley mat,

Based on the order of the National Green

Tribunal (NGT) and Central Groundwater Authority,
RadicoKhaitan carrieq out

impact assessment studies
andconservation and recharge measures adopted by the industry.

RadicoKhaitan contacted IIT Roorkee to evaluate the report on

Abstraction and Ground Water Recharge on Ground Water Scenarj
District Rampur, Uttar Pradesh."

on  groundwater abstraction

“Impacts of Ground Water
0 for RadicoKhaitan Limited,

5y T

2.0 METHODOLOGY ADOPTED IN EVALUATION
The methodology adopted in evaluation is based o

n the desk work and field visit. A field visit was
conducted on 30" Oct. 2021 to the distillery unit t

0 check the groundwater recharge structures;:

-check the

groundwater quality. In addition, STP performanc eld visit was also

e was also checked, and a fi
conducted to verify nearby pond recharge structy

res,

3.0 GROUNDWATER LEVEL

the year 2020, six more Piezometers
iy accurate Spatial variation of the

‘epariment of Ciyil Enggneegn'ng, T Roorkase
= N

Pg. 1




Evaluation Report on Groundwater Abstraclion & Recharge for RadicoKhaitan, Rampur

g Fla 20

¢) Record of water level from 2017 to 2021 at all the six piezometers at Ajeetpur, Hitachi,
Deeper, Hariyal, Milak Chicken, and Madhaiya show a rising water level trend a rate of

about 0.20 m/year.
d) Historical groundwater table data, collected by State Ground Water Department from

2008 to 2020 at ten stations, indi‘cates a falling trend at eight stations and a rising trend at
two stations. However, data analysis from 2017 to 2020 shows a rising trend at all the
stations, which can be attributed to the groundwater recharge system implemented in the

year 2017.
e) It is suggested that infiltration tests shall be carried out at some location to quantify

groundwater recharge due to rain.
f) Before the year 2017 in the Chamraua block, the percentage stage of groundwater

withdrawalwas of the order of 133%, but after implen_'lenting the recharge systems, it is

now less than 100%; thus, the area will not be categorized as "Over Exploited.”
g) The groundwater table at Piezometer No. 1 inside the premises and Milak Chicken was
measured using a Groundwater measuring instrument during the site visit. At Piezometer
No. 1, the Groundwater level was at 5.8 m below the ground level, and at Milak Chicken,
the level was at 2.75 m below the ground level. Such values were cross-checked with the
recorded groundwater level by DWLR, which was available online, and found that both

levels are almost the same.
h) Historical recorded groundwater level of some Piezometers was examined and found that

groundwater levels have improved from 2017 to 2021.

i) It is suggested that reference ground level be marked on the ground near the installed

Piezometers, and groundwater level shall be reported with that reference level. Some
photographs of the Piezometers are shown in Figs. 1-5.
et '

i DIEZOMETER NO I
p

Fig.1 Piezometer No. 1 located inside the campus L@

Pepanmznl of Gl Engineering, 11T Roorkee
Pg. 2
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Fig.3 Measurement of groundwater

level,

L

Deparment of Crsl Engineering, 11T Roorkee

B8

table during the visit in Piezometer
No.1

e Lt e

Fig. 4 Piezometer located at MilakChickna '

pPg. 3
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4. GROUNDWATER RECHARGE
a) For recharging the groundwater, 156 rainwater harvesting systems (RWHS) are installed
at various locations inside and outside Radico Khaitan Ltd. Out of 156 RWHS, 27

systems are in the premises, and 129 systems are located outside and nearby the
premises. '

b) Mostly the outside RWHS is located in the existing rain-fed ponds for maximizing the
recharge of the groundwater.

¢) The constructed RWHS has successfully improved the groundwater level in the premises
and outside from their construction, i.e., 2017. At all the six earlier piezometers, the water
level is rising at a rate of about 0.20 m/year.

d) The RadicoKhaitan Limited Having permission to withdraw groundwater for various uses
and claims to recharge the groundwater to a tune of 5200 KLD through 156 installed
RWHS. However, an actual measurement of the recharge has not been carried out. It is
suggested that the recharging capacity of some of the RWHS shall be obtained through
experimentation during monsoon and non-monsoon periods to assess the volume of
recharged water.

The recharging capacity of the RWHS can be obtained following the steps mentioned
below: '

Department of Civii Engineering, IIT Roorkee % o V pg. 4
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Evaluation Report on Groundwater Abstraction & Recharge for RadicoKhaitan Rampur

2. As time passes, the water level in the chamber will go down, a known volume of water

shall be added to the chamber to ensure the water level close to the specified level.

After 12 or 24 hours, depending on the recharge rate, the volume of water added in
the chamber is to be calculated, say it is \&

4. Recharge rate = V/duration of filling water (12 hr or 24 hr)

f) Over time, the coarse sand-gravel filter provided in the chamber covering the recharge
Pipe gets chocked with fine material coming with rainwater. This resuits in a decrease in
the porosity of the filter and a reduction in the recharge rate. It is suggested that re-laying
the filter after washing it or a new filter shall be carried out after a certain time to ensure a

high recharging rate. Photographs of some of the RHWS and their locations are shown in
Figs. 6-8.

EF-E

Fig.6 Rainwater harvesting shaft No. 8 located on the campus

63
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Fig. 8 Rainwater harvesting systems at 28°44'27 39"N & 79° 1'21.82"E

Depanment of Civil Engrn‘éering T Roorkes
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For heavy metals,

other parameters, it is cooled at 4°C in the 1
e icebox and transported to IIT Roorkee. All analyses

were carried out as per m e
Per methodologies in Standard Methods for the examination of water and

wastewater -APHA (2005). E Coli
' oli and'Fecal coliforms i
_ ‘ were estimated by using mTEC
medium and standard Multiple Tube Fermentation Technique. 3’ g =

The results ar i i
- e- Summarized in Table 1, and the values are compared with the acceptable and
imits of IS 1S-10500: 2012,

permissible |

Figure 9: Groundwater Sampling from Borewell 1 & 2

Table 1: Water Quality of

T A Ty

B

1 pH
i Electrical Conductivity :
2 pSiem 514 840 - -
(EC)
Total Dissolved Solid
3 ma/L 212 347 500 2000
(TDS)
‘ 4 Total Hardness NTU 228 284 200 600
s Total Alkalinity — 212 180 200 600
6 | Sulphates (as SOa), ma/L 54 66 200 /400
L [ '/1 ,Af I_J
¥ Cy@{z
Depariment of Crv Engineering, iT Roorkee Pg. 7
i =

0o



gvaluation Report on Groundwater Abstraction g, Recharge for Rag \2C’
I Radicok

~ haitan, Rampyr
L mg/L, Max

Chloride (as Cl), mg/L, """“‘--—--——-______________
mg/
Max oL 88 92 250 1000
Fluoride (as F), mgl, | —p— — 0
Max mg/L 0.31 0.62 1 15
£ " Iron (aswh__‘_“—“—‘f—
Max mg/L 0.05 0.04 0.3 No relaxation
45 Manganese (as Mn), mg/L 0.002 0.002 0.1 0.3
mg/L, Max
11 Total Coliforms WENLIED NIL NIL - -
9@ mL :
MPN/ 100
12 Fecal Coliforms NIL NIL - -
mL
Total aresenic (as As),
13 (s As) mg/L BD BD - -
mg/L, Max
14 ‘ Caimiin /e, mg/L BD BD 0.003 No relaxation
[ mg/L, Max - '
15 | Total chromium (as — 0.001 0.002 0.05 No relaxation
Cr), mg/L, Max
Total copper (as Cu), mg/L 0.002 0.002 0.05 1.5
mg/L, Max '
i L,
- Zinc (as Zn), mg mgiL 0152 0.153 5 15
Max
' i), mg/L, .
féw Nickel (as Ni), mg mg/L 0.004 0.004 0.02 No relaxation
]3 | Max
| Aluminium (as Al),
I |1 il a8 A maiL 0.002 0.002 0.03 0.2
! mg/L, Max
. Lead (as Pb), mglL,
120 ( ). mg mg/L 0.003 0.004 0.01 No relaxation
’ i Max ;2
f; l Molybdenum (as Mo), :
{ 21 mg/L 0.002 0.003 0.07 No relaxation
i { mg/L, Max
i
!

It has been observed that the groundwater is of excellent water quality, there is no sign of

groundwater pollution, no heavy metals or fecal coliforms are observed, and the groundwater

~
Vi

py. 6

can be used directly for drinking.

Cepanmant of Civi Engineering, IT Roorkee
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gvaluation Report on Groundwater Abstraction & Recharge for Rag
ar RadicoKh

—__—_-_-_‘_‘———-—,
—-—._______________-_—$

aitan, Rampur

6.0 PERFORMANCE EVALUATION oF s7p
A 150 KLD STP is installed in the distillery premises to
(Figure 10). Treated effluent was collected, preserved in a

treat sewage generated

and transported to the laboratory at IIT Roorkeewithin 24 h of sampl
collected from the STP site were analyzedfor physicochemical analysisa
(APHA, 2012), and the data is summarized in Table 2.

by workers

n icebox at 4 °C before the analysis,
es collection. Samples
sper Standard Methods

| Standaras (NG

e & %‘?‘%@f&i 5
1 “Temp. °C 26 26

2 pH - T.F 55-9

3 Color - Colourless Colourless

4 Odor - Aseptic Aseptic

5 Turbidity NTU 5.3 -

6 Alkalinity mg/L 320 -

7 COD ma/L 32 50

8 BOD mg/L 18 10

9 TSS mg/L 16 10

10 Total Coliforms MPN/ 100 mL 4.2x1073 -

. : Desirable-100
11 Fecal Coliforms MPN/ 100 mL 930 v
Perml,s;y:ré/—ZBO

Y L]

Department of Civil Engineering, IIT Roorkee

o/




Water recharge system implemented in 2017.

sfully improved the groundwater level in and outside
_ I construction.
c) Itis Suggested that infiltration tests shall be car

groundwater recharge due to rain.

of the premises from the year of thej

ried out at some location to quantify

d) ltis suggested that reference ground level be marked on the ground near the installed

Piezometers, and groundwater level shall be reported with that reference level.

) Details of groundwater recharge from sources other than the rainfall shall be provided.

g) It is suggested that the recharging capacity of some of the RWHS shall be obtained
through experimentation during monsoon and non-monsoon periods to assess the
volume of recharged water.

h) The recharging capacity of the RWHS can be obtained following the steps mentioned
below: _ - :

» Fill the water up to a specified level in the chamber, and time is to be noted.

* As time passes, the water level in the chamber will go down, a known volume of water
shall be added to the chamber to ensure the water level close to the specified level.

* After 12 or 24 hours, depending on the recharge rate, the volume of water added in
the chamber is calculated, say itis \s

» Recharge rate = V/duration of filling water (12 hr or 24 hr)

i) Over time, the coarse sand-gravel filter provided in the chamber covering the recharge
pipe gets chocked with fine material coming with rainwater. This results in a decrease in
the porosity of the filter and a reduction in the recharge rate. It is suggested that re-laying
the filter after washing it or a new filter shall be carried out after a certain time to ensure a
high recharging rate.

J) It has been observed that the groundwater is of excellent water quality, there is no sign of
groundwater pollution, no heavy metals or fecal colforms are observed, and the
groundwater can be used directly for drinking.

k) It has been observed that STP is working well and producing the desired effluent quality
for discharge. It is recommended to conduct an adequacy report of the STI? for the

improvement of water quality.

10
v i Engineering, T Roorkes %@’ b
- Ve
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Annexure - 10

(

=1= YR O
o "GLOBAL ENVIRO Laboratories
g STEOLNO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAW=TEPLE.
L ‘M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD, GHAZIADAD -201003 {U.P)
:*IOBILE : +91-9810317145, +91-8826028116
10 SAVF ENVIRONMEN TC-7186 *mail ; global_enviro@redifimall.com, globalenvirolab@gmall.com
TEST REPORT
=1 ISSUED 10 ~F=<EM/S=RADIGO KHAITAN LTD.
' BAREILLY ROAD,
- RAMPUR (U.P.)
Sample ldentification No, SL-221207/05
Tast Report No. & Doto GEL-2212/1353, DATE : 13.12.2022
sampling Method GEL/SOP-01/NOISE
Sample Descriplion NOISE LEVEL
Monitoring Date 3 07.12,2022
Maonitored by GEL STAFF
Monitoring sile NEAR BGG ROOM
Moniloring Time & Duration 11:59 HR TO 12:09 HR
ro 2 3 4 5 3 7 8 9 10
I
Y 725 719 726 719 704 725 | 734 | 719 726
NOISE LEVEL STANDARD
MAXIMUM dB(A) 73.4 CPCB STANDARD AS PER FACTORIES
SOUND LEVEL (FOR DAY TIME) ACT - 1948
MINIMUM dB(A) 70.4 INDUSTRIALAREA | 75 dB(A) 90 dB(A)
SOUND LEVEL
AVERAGE dB(A) Aok RESIDENTIAL AREA | 55 dB(A)
VALUE .
COMMERCIALAREA | 65 dB(A)
SILENCE ZONE S0 dB(A) |

Remerks . 1 Averane Noise Level Is well within ne fimits 0s per CPCB ond taciones Acl - 1948 Cos
LA

X [-*'r} . ' / /

r_\’ g . am

(Checked By) SHIKHA BHATIYA

INTEKHAB KHAN (Technlcal Manager) {Aulhml'zeéf Slgnatory)

Hote 1 The result listed refer only to the tested samples and applicable paramelers
7 Penshable samples vdll be destroyed afier 15 days of sampling.
1 This rarert canan! be used 53 evdence i the court of faw and canral e wsed i parl o Tuld b doy medha withoul poOr peamissnn

~  Subgect v Gidaanag Junsdiction
*ss[ND OF REPORT***

1 " ’ .
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o GLOBAL ENVI'R‘G;’"éborato%éls'l

PLOT NO. 4,
- 4. KHASRA NO. 45, oppc

0TH K. - ' QSIIE _SHREE

{1 MILE STONE, INDUSIRIAL AREA, MEERUT ROAD.WMABADle OTOE:A [‘:JL:E"}

) "f"g‘:‘lf +91-9810317145, 101.88260281154
10 SAVE ENVIRONMENT - H Qimbcﬂ_nll\l"ll‘;‘I(I'J‘.,ll'(.KJI|'|'|'r|(_||l,¢:r;ml U'Qbﬂ‘onﬂrmub@gmu s

TEST REPORT

i R . T :
i e t [ M/S. RADICO KHAITAN LTDLZ “& i s
! :ﬁnElllY ROAD,
Sample Identification No, T
Test Report No. & Date . : GEL-2212/1352, DATE : 13.12.2022
Sampling Method T __Gﬁfﬁgbﬁ-blxhloms" .
‘Sample Descriplion . | NOISE LEVEL
Monifo:[ng Dcﬂe H 07.1 2.2022
Morilored bY . GEL STAEF
Monitoring site : NEAR GSP BOILER - J
Monilonng Time & Durafion : 11:37 HR 1O 11:47 HR |
1 2 3 4 5 4 7 8 . 9 10
70.1 69.5 71.4 69.9 72.5 68.5 71.6 70.5 72.4 70.9
1 NOISE LEVEL STANDARD
MAXIMUM 81K 72.5 . CPCB STANDARD AS PER FACTORIES
SOUND LEVEL (FOR DAY TIME) . ACT — 1948
MINIMUM 68.5 N
' A INDUSTRIAL AREA 75 dB(A 90 dB(A
| SoUND LEveL | 9B - (A) (A)
{ [
dB(A . RESIDENTIAL AREA 55 dB(A
] AVERAGE (A) 70.7 dB(A)
| VALUE
COMMERCIAL AREA 65 dB(A)
SILENCE ZONE 50 dB(A)

Remarks 1 average Noise Level is well within the limits as per CPCB and Faclorles Acl - 1948
A

L
(Checked By) SHIKHA BHATIYA
INTEKHAB KHAN (Technical Manager) (Authorized Signatory)

*oThe rpn I sted reler oriy 1o the lested samiplos and applicabla patsimuluis

Z Pensnavle somples wall be destroyed atter 16 days of sampling
3 This report cannol be used as evidence in the courl of law and connot be used i part or full in any media withoul pHor permission

4 Supject 1o Gnanabad Junsdichon b
=**END OF HEPORT®***
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GLOBAL ENVIRO i
ot o, 4, Laboratofles™
811 K-M.'Mﬁéézf'gam.;”{,‘,.:{}"‘ a5, OPPOSITE SHREE MANAN DHAM TEMPLESSZ: |
MOBILE :  NOUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.P)”
 +91-9810317145, +91-8826028116 el

E .
mali : global_envio@reditimail.com, globalenvirolab@gmall.com

- — TS

£ TO SAVE ENVIRONMENT

| IEST REPORT
sr==—15SUEDTO e - . )
e ¢ | M/SERADICO KHAITAN LTD. ]
BAREILLY ROAD,
Sample Identification No. RAMPUR (u.p.)

: SL-221207/03
: GEL-2212/1351, DATE  13.12.2022
sampling Method i . GEL/SOP-01/HOISE

somple Description NOISE LEVEL
Moniloring Date : 07.12.2022
NMonitored by : GEL STAFF
Menioning site : BACK SIDE AREA OF FACTORY
| Monitoring Time & Duration : 11:10 HR To 11:20 HR
— . ——— P — ‘
Lo 2 3 a 5 3 7 8 9 10
62.5 64.6 61.9 63.6 65.2 62.8 64.9 65.1 63.7 62.8
NOQISE LEVEL STANDARD
MAXIMUM 4B(A) 65.2 CPCB STANDARD AS PER FACTORIES
SOUND LEVEL i (FOR DAY TIME) . ACT-1948
MINIMUM dB(A) 61.9 INDUSTRIALAREA | 75 dB(A) 90 dB(A)
SOUND LEVEL :
A:-;if‘agE dB(A) 63.7 RESIDENTIALAREA | 55 dB(A)
. COMMERCIALAREA | 65 dB(A)
SILENCE ZONE 50 dB(A)
I

\
pemare - | Average Nolse Level is well within Ihe limils as per CPCB ond Faclories Acl - 1948

A

v ) . /Zl \
(Checied By) SHIKHf/g! ATIYA
INTEKHAB KHAN (Technical Manager) (Authorlzed Signalory)

= © vz esult hstied fefer only Lo the lested samples and applcabla paramelers
2 Penshable samples vill be destroyed after 15 days of sampling
2 Trs report cannol be used as endence n the court of law and cannot be used in zan or tull in any media witRoul pnor permission.

a1 Supjeet 10 Ghaziabad Junsdichion
***{ND OF RCPONT***

1 G Scanned with OKEN Scanner
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o) O T
Fs SLOBAL ENVIRO [eBorato3
8TH K.\, 4 . 45, OPPOSITE SHRE .
OO 1 e s R FOAO SN 5103
o - 3 E- _ . +91-8826028116
% 10 SAVE ENVIORMENT TC-7186 mail ; global_envio@redittiman.com, globalenviieiab@gmal.com
ISSUED TO FEEEETESERES| M/S. RADICO KHAITAN LTD, . sy st
::::m'r ROAD, ’
“Somple Identificalion No. : Pg:,;;’fgm 702
Tes! Report No. & Date |t |Y GEL2212/13%0, DATE : 13.12.2022 -
SOI'aniﬂg Meathod . GEL!SOF‘-O{ /NOISE
Somple Description : NOISE LEVEL
“Moniloring Date H 07.12.2022
Monitored by : GEL STAFF
Monitoring site : NEAR ADMIN BLOCK
Monitoring Time & Duration ) 10:40 HR TO 10:50 HR
1
1 2 3 4 5 1 7 8 ? 10
61.5 62.6 66.3 64.8 61,9 69.8 64,1 66.5 64.2 62.8
NOISE LEVEL STANDARD
L)
MAXIMUM dB(A) 69.8 CPCB STANDARD AS PER FACTORIES
SOUND LEVEL (FOR DAY TIME) ACT —1948
MINIMUM 61.5
INDUSTRIAL AREA 75 dB(A 90 dB(A
SOUND LEVEL arA W ™
] Aﬁﬁgf dB(A) 64.5 RESIDENTIALAREA | S5 dB(A)
T o COMMERCIAL AREA 65 dB(A)
| SILENCE ZONE 50 dB(A)
. i .
Kemorks | Avelage Noise Level is well within the limits as per CPCB and Factories Act - 1948 oA
‘J \ -I" l,'. 3 «f}“ gt
(Cheé&ked By) SHIKHA BHATIYA
(Aulhorlze.c"S!gnalorv)

INTEKHAB KHAN (Technical Manager)

Note 1 The result isted refer only 1o the tested samples and applicable parameters.

2 Penshable samples will be desiroyed aher 15 days ofsamgling
UorE g e e Cannolbe used as eviteiCy «it L Louil GF 13w and cannol be useu i pait ot tun i any media without priar pe: mission

4 Subject 10 Ghaziabad Junsdiction 1
e**END OF REPORT®*"
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;[GS;LQ_Q_B_A_I;ENVIRO Laborata?d4

87H K_MO,;"LE- mg*ﬁiﬁ‘-&mgﬁs. OPPOSITE SHREE
: E. INDUSIR

MODBILE : +91.9810317145

E-mail ; global_enviro@redi

MANAN DHAM TEMPLE,
IAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.P)
+91-8826028114

ftfmail.com, g!obc:!onvlmlcb@gmou.ccm

J5 10 SAVE ENVIRONMENT

TEST REPORT

-______‘-_'—-—'—-..-_
= e =3
t | M/S. RADIGOTKHAITAN-LTD: - =3
::mwr ROAD,
= MPUR (u.P.)
Sample Idenlificalion No. SL-221207/01
Test Reporl No. & Dale ‘ B
 Sampling Method : GEL/5OP-01/NOISE
NMonilored b‘.’ GEL STAFF
Monitonng site : NéAR FACTORY GATE
Monitoring Time & Curation © |7 10:225HR To 10:35HR
[ v T 2 3 4 5 6 7 ) 9 10 1
66.2 69.6 68.7 69.1 63.9 69.4 66.4 62.9 64.1 66.2
NOISE LEVEL _ STANDARD — .
MAXIMUM 69.6 ~ CPCB STANDARD AS PER FACTORIES
SOUND LeveL | 9B(A) (FOR DAY TIME). ACT — 1948
PHINIIUM dB(A) 62.9 INDUSTRIAL AREA 75 dB(A) 90 dB(A)
SOUND LEVEL
AVERAGE 66.7
dB(A - RESIDENTIAL AREA 55 dB(A)
| VALUE (A) - —_—
COMMERCIAL AREA 65 dB(A)
] ™
SILENCE ZONE 50 dB(A) \\
Zemam: 1. Average Nolse Level is well wilhin the limils as per CPCB ond Faclories Ac! - 1948
- % s |
- "‘. ‘r: ! ’r‘/
(Checked By) SHIKHA BHATIYA
INTEKHAB KHAN (Technlcal Manager) (Aulhorized Signatory)
Mote 1 The resull ns1ed rafer only to the tested samples and applicabla parameters
R 2 ! ! VL oo o - '
) ‘?Fm.la?]at T‘i?‘}mi%ﬁ%ﬁ%&%m&lﬁgggﬁmmm e sedin ot o £ 3y afed’a withoul pror pormasion g

4. Subj2ct 1o Ghaziabad Jurisdiction,
***END OF REPOHT®**
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NE ERVIHONMEN]

ji2f - PLOT NO. 4, RA
— ———-8TH K.M. MILE STONE. N

GLEOBAL ENVIRO L

boa%ﬂés

NO. 45, OPPOSITE SHREE MANANZDHAM TEMPLE.
DUSTRIAL AREA, MEERUT ROAD,GHAZIABAD 201003 (U.P)

145, +91-8826028116
o@redifimail.com, globalenvirolab@ gmail.com

MOBILE : +91-9810317
E-mall : global_envir

IEST REPORT
PRI . SE=SES=N/S.RADICOKHATANLID. . e
BAREILLY ROAD,
s RAMPUR (U.P,)
Sample Identification No. SL-221207/06
Tes Reporf No. & Dafe GEL-2212/1354, DATE : 13.12.2022
| Sampling Method GEL/SOP-01/NOISE
Somple Descriplion NOISE LEVEL
e Mc.’p_“.?,rlrig. D,?t.e SR A WO Ch PP a1 _:, s r#\PZLL?J?..Oﬂ ettt —r R = i
Monitcred by : GEL STAFF
Moniloring site NEAR GSP BOTILING HALL
Monitoring Time & Duralion 12:14 HR TO 12:24 HR
1 2 3 4 S & 7 8 9 10
- 72.5 71.6 72.5 71.6 70.9 74.6 709 72.4 71.9 70.5
NOISE LEVEL STANDARD
MAXIMUM dB(A) 74.6 CPCB STANDARD AS PER FACTORIES
| SOUND LEVEL (FOR DAY TIME) ACT - 1948
MINIMUM dB(A) 70.5 INDUSTRIAL AREA 75 dB(A) 90 dB(A)
SOUND LEVEL
VALUE L
COMMERCIAL AREA 65 dB(A)
SILENCE ZONE 50 dB(A)
| RS
Remacrks: 1. Average Noise Level is well within *he limits as per CPCB and Factories Act — 1948 W‘
N
i / /’
O\ LY /
(ChecKed By) , SHIKHA BHATIYA
INTEKHAB KHAN (Technlcal Manager) (Authorlzed Signatory)
Ncte 1 The resull listed refer only to the tested samples and applicable paramelers.
2 Penshable sarples will be destroyed aner 15 days of sampling
2 This report cannot be used as evidence in the cond of law and Fannat ho pasdin 2ot o fullan any medig without pror permessinn
< SEnectIn hasabhad Jurisdiction
***END OF REPORT®*"
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SAEOEAR,
N o W

RKL/SRVP(P)/20s %

. e e,

Regional Officer

UPPCB, I-A/ INS-1,

Avas Vikas COIQDV' Buddh V #

pelhi Road, Mﬂradahad' 'u-'p_'_ha_"s e

SUB: Hazardous Waste Fﬁ’ns'“'l . _

i . ent com I :

panwaria , Bareilly Road Bl Pliance — hual re
; ’ form v -
-- - + UP.-244901 s Radico Khaitan Limjgeq

Dear Sir, | e R : ;

This is in reference m'ha';’r;ja Winget g i e :

RrOUS Waste conceii (95 1. po:
RAMPUR / 2017‘dgted_q4..lg4.2018 SN Radicltklirs / upp
humbly submittmg compliance of e altan Ltd
this letter. B iy

CB / Moradabad (UPPCBRO) / Hyym /
do'u‘s Waste cg nsent

» Rampur, u,p. -244901, We are hereby
= annual return form iv under cover of

Kindly &cknowledge thi redaily «ioiis. 4

Thanking you, &

With regards,' i

Devendra Sinﬁﬁ@
Senior Vice President (P)

Encls- _Aﬁ"ibove'f i sl

cc: Memi:ér 'Secrétéw ¥ £. Pollution Corh;rol'B&ard » TC-12V , Vibhuti Khand , Gomgtl Nagar ,
Lucknow - 226010 Bl ey el :

ol

Radico Khaitan Limited
el 1SO 9001 2015 & 22000 : 2005 Certified Company
T  Regd. Office : Barely Foad, Flampur--EMBcla‘lsgua.g]snm
e (0585] 2350801, 2350602, Fax : (0 by
Tel. £ B or No. J-1, Block B-1, Mohan Co-op. Indus :
o oMachurﬂ Road, New Dalhi—‘l‘touaaa: R
: (91-11) 41678841-42.
00/556, Fax : [81-11) 41t
b 40975400!444’5 g-mail : info@radico.co.in
. website : www.radicokhaitan.com
CIN No. L26841UP1883PLCO27278

i
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FORM 4 3
 [Seerules6(5),13(8),16(6) and 202)
FORMFORFILING ANNUALRETURNS

itted to State Polluti
Tobe submi ion Control Board by 30th day of Ju
forthe precedmg period April to Marc;] " Ofmw m

Name e and address of facility: Radioo Khat '
Rampur, U.P.-244901 B e g Barerlly Road,

Authonzatron No.and Date ofrssue 1?8/UPPCB!M .
RAMPUR /2017 dated 04.04.2018 °fadabad (UPPCBRO HWM /

Nameoftheauthonzedpersonandfulladdresswrthtelephone faxnumber
r Krishan Pal Singh, Radico Khaltan Limited, Panwaria , Barenlly Road Rampur,
U.P.-244901, Phone:- 0595 —2350601 02 faxr 0595-235009 ;

Production during the year (prod uct wrse) wherever apphcable Used Mohrle 0il - Nil

Total quantrty of waste generated ca er

Quantity utrlrzed in-
Quantity in storage atthe_e'" of th

Part B. To bé'fiiléd _b;’! Tr_eatment{s’t_g'rage__'grl'lr'i'.c:li'sposal fac_i!ily operators

Total quantity received=N.A: [ i
Quantity in stock atthe'beginning oftheyear- NA 3
Quantity treated—- N.A. _ : ;

Quantity disposedin |andfills s such an

. Quantity incinerated (ifappllcable)
Quantity processed other than spemﬂed above - N. A

.’ Quantity in storaga atthe end of the year- N.A.

d aftértreétihent— NA.

76




c.To be fi :

” part lled by recyclers or co- DTOcesso,-s
quantity of waste received during the year—NA. or other users
()domestlc sources N A

(]1mp0ﬁed (lfapphcab|a) N.A.

\

quantity in stock atthe beginning of the year— N.A.
quantity recycled or co-processedorused — N.A.

quantity of products dlspatched (where as appncame)_ NA.
ntity of waste generated N A 4 ;

Qua
quantity of waste dtsposed N A

ntity re-exported (whereas apphcable) N A.

7. Qua
NA

qQuantity in storage atthe end of the year-!

(=24

pate, 22.06.2022

- Pplace. Rampur.
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Annexure - 12

GLOBAL ENVIRO Laborataypie

JOIN HANDS TO SAVE ENVIRONMENT

TEST REPORT

PLOT NO. 4, KHASRA NO, 45, OPPOSITE SHREE MANAN DHAhEN‘PL.
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.P)
MOBILE : +91-9810317145, +91-8826028116
E-mall : global_enviro@rediffmall.com, globalenvirolab@gmail.com

M/S. RADICO KHAITAN LTD.
BAREILLY ROAD,RAMPUR (U.P.)

ISSUED TO

Sample Identification No. DW-221207/01

ULR Number TC-718622000000998F

Test Report No. & Date GEL-2212/1340, DATE : 13.12.2022

Sample Description GROUND WATER
Sampling Method GEL/SOP-01/W

Sample Collection Date 07.12,2022

Sample Provided by GEL STAFF

Sampling Site FROM BOREWELL NO - 01
Date of Sample Receipt 07.12.2022

Sample Condition SEALED

07.12,2022 To 13.12.2022

Analysis Duration

ANALYSIS RESULT

Organoleptic & Physical Parameters

S. No. Parameter Unit Protocol Result Drinking Water Standards/Limit
(15: 10500:2012)
Acceptable Limit Permissible Limit
1 Colour HZN 15:3025 Part 4 <5 5 (max.) 15 (max.)
2 Odour - 15:3025 Part 5 Agreeable Agreeable No relaxation
3 pH - 15:3025 Part 11 7.46 6.5-8.5 No relaxation
4 Turbidity NTU 15:3025 Part 10 <1 1{max.) 5(max.)
5 Total Dissolved Solids (TDS) mg/L 15:3025 Part 16 398 500 (max.) 2000 (max.)
General Parameters
S. No. Parameter Unit Protocol Result Drinking Water Standards/Limit
(15:10500: 2012)
Acceptable Limit Permissible Limit
6 Calcium mg/L IS 3025 Part 40 29.2 75(max.) 200({max.)
7 Chloride mg/L IS 3025 Part 32 64.1 250(max.) 1000(max.)
8 Fluoride (F ) mg/L IS 3025 Part 60 0.18 1.0 (max.) 1.5 (max.)
9 Residual, Free Chlorine(RFC) mg/L IS 3025 Part 26 N.D. 0.2 (max.) 1.0(max.)
10 Magnesium (Mg) mg/L IS 3025 Part 46 17.6 30(max.) 100(max.)
11 Sulphate (SQ.) mg/L IS 3025 Part 24 30.2 200 (max.) 400 (max.)
12 Total Hardness mg/L IS 3025 Part 21 146 200 (max.) 600 (max.)
Residue in Water (Heavy Metal)
S.No. | Parameter Unit Protocol Result Drinking Water Standards/Limit
(15:10500:2012)
Acceptable Limit Permissible Limit
13 Iron (Fe) mg/L 1S 3025 Part 53 0.22 1.0(max.) - | “"No Relaxgfion _

N.D - Nol Defected.

m

INTEKHAB KHAN (Technical Manager)
Note: 1. The result listed refer only to the tested samples and applicable parameters.
2. Perishable samples will be destroyed after 15 days of sampling.

‘ 4 Subject to Ghaziabad Jurisdiction.

3. This report cannot be used as evidence in the court of law and cannot be used in part or full in any media without p ‘,_1 lenmiss Q n




Ry GLOBAL ENVIRO Laboratorie
O

© 0 PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM O
B8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201 )

MOBILE : +91-9810317145, +91-8826028116
E-mall : global_enviro@rediffmall.com, globalenvirolab@gmall.com

MoEF&CC Recognized Environmental Laboratory

JOIN HANDS TO SAVE ENVIRONMENT

Test Report No, & Date: GEL-2212/1340, DATE : 13.12.2022
Bacteriological Parameters

5. No. Parameter Unit Protocol Result Limit
1 E-Coll Per100ml 15:15185 Absent Not Detected in 100 ml Sample
2 Total Coliform Per100ml| 15:15185 Absent Not Detected in 100 ml Sample

(Chem/ SHIKHA BHATIYA
INTEKHAB KHAN (Technical Manager)) (Authorized Signatory)

Note: 1. The result listed refer only to the tested samples and applicable parameters.
2. Perishable samples will be destroyed after 15 days of sampling.
3. This report cannot be used as evidence in the court of law and cannot be used In part or full In any media without prior permission,
4. Subject to Ghaziabad Jurisdiction,

***END OF REPORT***

AN 1S0 9001:2015, 14001:2015 & OHSAS 18001:2007 CERTIFIED ENVIRONMENTAL LABORATORY
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AL En

o® 7 '

& () % GLOBAL ENVIRO Laboratones 1
PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM'ﬁM‘Iﬁ.

! I 8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.P)
.“ \ EAOBILE 1 +91-9810317145, +91-8826028116

Whcotibn: . Hicai® TC.7186 -mall : global_enviro@rediffmail.com, globalenvirolab@gmail.com

TEST REPORT
ISSUED TO : | M/S. RADICO KHAITAN LTD.

BAREILLY ROAD,RAMPUR (U.P.)
DW-221207/02

TC-718622000000999F
GEL-2212/1341, DATE : 13.12.2022

Sample Identification No.,
ULR Number

Test Report No. & Date

Sample Description GROUND WATER
Sampling Method GEL/SOP-01/W

Sample Collection Date 07.12.2022

Sample Provided by GEL STAFF

Sampling Site FROM BOREWELL NO - 02
Date of Sample Receipt 07.12.2022

Sample Condition SEALED

07.12.2022 To 13.12.2022

ANALYSIS RESULT
Organoleptic & Physical Parameters

Analysis Duration

S. No. Parameter Unit Protocol Result Drinking Water Standards/Limit
(1s: 10500:2012)
Acceptable Limit Permissible Limit
1 Colour HZN 15:3025 Part 4 <5 5 (max.) 15 (max.)
2 Odour - 15:3025 Part 5 Agreeable Agreeable No relaxation
3 pH 15:3025 Part 11 7.42 6.5-8.5 No relaxation
4 Turbidity NTU 15:3025 Part 10 <1 1(max.) 5(max.)
5 . Total Dissolved Solids (TDS) mg/L 15:3025 Part 16 369 500 (max.) 2000 (max.)
General Parameters
S. No. Parameter Unit Protocol Result Drinking Water Standards/Limit
(15:10500: 2012)
Acceptable Limit Permissible Limit
6 Calcium mg/L | 153025 Part 40 30.4 75(max.) 200(max.)
7 Chloride mg/L | 153025 Part 32 59,8 250(max.) 1000(max.)
8 Fluoride (F ) mg/L IS 3025 Part 60 0.16 1.0 (max.) 1.5 (max.)
g Residual, Free Chlorine(RFC) meg/L IS 3025 Part 26 N.D. 0.2 (max.) 1.0(max.)
10 Magnesium (Mg) mg/L IS 3025 Part 46 18.3 30(max.) 100{max.)
11 Sulphate (50.) mg/L IS 3025 Part 24 34.4 200 (max.) 400 (max.)
12 Total Hardness mg/L 153025 Part 21 152 200 (max.) 600 (max.)
Residue in Water (Heavy Metal)
S.No. | Parameter Unit Protocol Result Drinking Water Standards/Limit
(15:10500:2012)
Acceptable Limit Permissible Limit
13 Iron (Fe) mg/L IS 3025 Part 53 0.18 1.0(max.) il _No Relaxation
A Ly

N.D - Net Detecled.

INTEKHAB KHAN (Technical Manager)
Note: 1. The result listed refer only fo the lested samples and applicable paramelers.

2. Perishable samples will be destroyed after 15 days of sampling. . - 4

3. This report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prioi

4. Subject to Ghaziabad Jurisdiction.
M




0 il GLOBAL ENVIRO Laborato,

o 0 PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.P
! I MOBILE : +91-9810317145, +91-8826028116
"‘ E-mall : global_enviro@rediffmail.com, globclenvlrolcb@gmall com
MoEF&CC Recognized Environmental Laboratory

JOIN HANDS TO SAVE ENVIRONMENT

‘Test Report No. & Date: GEL-2212/1341, DATE : 13,12,2022

Bacteriological Parameters
S. No. Parameter Unit Protocol Result Limit
1 E-Coli Per100ml 15:15185 Absent Not Detected in 100 ml Sample
2 Total Coliform Per100ml 15:15185 Absent Not Detected in 100 ml Sample

(Checked By)

INTEKHAB KHAN (Technical Manager)) -
Note: 1. The result listed refer only to the tested samples and applicable parameters.

2. Perishable samples will be destroyed after 15 days of sampling. .
3. This report cannct be used as evidence In the court of law and cannot be used in part or full in any media without prior permission.

4. Subject to Ghaziabad .Iurlsdic!mn

***END OF REPORT_?“
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GLOBAL ENVIRO Laboratories

PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM PUE,
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201 )

MOBILE : +91-9810317145, +91-8826028116 _
E-mall : global_enviro@rediffmall.com, globalenvirolab@gmail.com

o®
co\'

Ny,
’PO

INTEKHAB KHAN (Technical Manager)

JOIN HANDS TO SAVE ENVIRONMENT TC-7186
TEST REPORT
ISSUED TO . | M/S. RADICO KHAITAN LID.
BAREILLY ROAD,RAMPUR (U.P.)
Sample Identfification No. DW-221207/03
ULR Number TC-718622000001000F
Test Report No. & Date GEL-2212/1342, DATE ; 13.12.2022
Sample Description GROUND WATER
Sampling Method GEL/SOP-01/W
Sample Collection Date 07.12.2022
Sample Provided by GEL STAFF
Sampling Site FROM BOREWELL NO - 03
Date of Sample Receipt 07.12,2022
Sample Condition SEALED
Analysis Duration 07.12.2022 To 13.12.2022
ANALYSIS RESULT
. Organoleptic & Physical Parameters
S. No. Parameter Unit Protocol Result Drinking Water Standards/Limit
(1s: 10500:2012)
Acceptable Limit Permissible Limit
1 Colour HZN 15:3025 Part 4 <5 5 (max.) 15 (max.)
2 Odour - 15:3025 Part 5 Agreeable Agreeable No relaxation
3 pH 1S:3025 Part 21 7.12 6.5-8.5 No relaxation
4 “Turbidity NTU 15:3025 Part 10 <1 1(max.) 5({max.)
5 Total Dissolved Solids (TDS) mg/L 15:3025 Part 16 384 500 (max.) 2000 (max.)
General Parameters -
S. No. Parameter Unit Protocol Result Drinking Water Standards/Limit
(15:10500: 2012)
-Acceptable Limit Permissible Limit
6 Calcium mg/L IS 3025 Part 40 33.6 75(max.) 200{max.)
7 Chloride mg/L | 153025 Part 32 70.9 250(max.) 1000(max.)
3 Fluoride (F) mg/L | 153025 Part 60 0.20 1.0 (max.) 1.5 (max.)
9 Residual, Free Chlorine(RFC) mg/L IS 3025 Part 26 N.D. 0.2 (max.) 1.0(max.)
10 Magnesium (Mg) mg/L IS 3025 Part 46 20.1 30(max.) 100(max.)
11 Sulphate (50.) mg/L IS 3025 Part 24 32.6 200 (max.) 400 (max.)
12 Total Hardness mg/L IS 3025 Part 21 168 200 (max.) 600 (max.).
Residue in Water (Heavy Metal)
S.No. | Parameter Unit Protocol Result Drinking Water Standards/Limit
(15:10500:2012)
Acceptable Limit Permissible Limit
13 Iron (Fe) mg/L | 153025 Part 53 0.24 1.0(max.) No Relaxation
N.D - Not Defected. JLoRIo LA
,.l”:_". Pl X '_‘".
(Checked BY) 'ARYIND RUMAR
Authorized Signatory)

Note: 1. The result listed refer only to the tested samples and applicable parameters.
2. Perishable samples will be destroyed after 15 days of sampling.
3. This report cannot be used as evidence in the court of law and cannot be used in part or full in any media without pri

4. Subject to Ghaziabad Jurisdiction.

—




GLOBAL ENVIRO Laboratori

PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM L 4
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD, GHAZIABAD -2010 .F

MOBILE : +91-9810317145, +91-8626028116
E-mall : global_enviro@rediffmall.com, globalenvirolab@gmail.com

MoEF&CC Recognlzed Environmental Laboratory

JOIN HANDS TO SAVE ENVIRONMENT

Test Report No. & Date: GEL-2212/1342, DATE : 13.12.2022
Bacteriological Parameters

| S.No. | Parameter Unit Protocol Result Limit
[ 1 | Ecoli Per100m| 15:15185 Absent Not Detected in 100 ml Sample
[ 2 [ Total Coliform Per100ml 15:15185 Absent Not Detected in 100 ml Sample

(C@%}V

INTEKHAB KHAN (Technlcal Manager))

Note: 1. The resuit listed refer only to the tested samples and applicable parameters.
2. Perishable samples will be destroyed after 15 days of sampling.
3. This report cannot be used as evidence in the court of law and cannot be used in part or full in any media without prior permission.
4. Subject to Ghaziabad Jurisdiction.

***END OF REPORT***

1 1SO 9001:2015, 14001:2015 & OHSAS 18001:2080:;’ CERTIFIED ENVIRONMENTAL LABORATORY
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PLOT NO. 4, KHASRA NO. 45, OPPOSIE: SHREE:KMANAN OHAM TEMPLE
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD, GHAZIABAD -201003 .P)

MOBILE : +91-9810317145, 49 -8826028116
E-mall : global_enviro@redifimail.com, globalenvirolab@gmall.com

AMDE 10 SAVE ENVIRUNMENT TC'7] 86
TEST REPORT
ISSUED TO eimen st M/S. RADICO KHAITAN LTD, == i
BAREILLY ROAD,
RAMPUR (U.P.)
Sample Identification No. A-221207 /06 .
| Tost Reporl No & Dato GEL-2212/1348, DATE : 13.12.2022
i Sumple Descriplion AMBIENT AIR
ir Saimpling Melhod GEL/SOP-01/AA
|'Sample Collection Dafe 06.12,2022
| Sample Collected by GEL STAFF
Sampling Site , NEAR GSP BOTTLING HOUSE
i Ambien! Temperature (°K) i 298
l' Weather Condition CLEAR
| Date of Somple Receipt 07.12.2022
| Somple Condilion SEALED
Analysis Duralion 07.12.2022 To 13.12.2022

ANALYSIS RESULTS

PARAMETERS UNIT RESULTS | STANDARD PROTOCOL
1. SUSPENDED PARTICULATE MATTER | [ug/m?) 152 NOT SPECIFIED IS:5182(part-4) RA:2019
1 PARTICULATE MATTER (Size <10 pm) | [pg/m?) 94 100* IS:5182(part-23) 2006- RA:2017
2. OXIDES OF NITROGEN {as NO2) (ug/m3) 50.7 80* 15:5182(part-6) 2006- RA :2017
3. SULPHUR DIOXIDE (s SO2) (ug/m?3) 163 80* IS:5182(port-2) 2001- RA :2017
4 CARBON MONOXIDE (CO) [mg/m?3] 0.92 4% 15:5182(part-10}1999- RA:2019

" 'CPCE'S soeciicalion for Ambient Air Quality for 24 hours.
=CPCR'S specification for Ambient Air Qualily for 1.0 hours.

‘\
)
. I

{Checkéd By)
INTEKHAB KHAN (Technical Manager)

v
o
0" ,-\-"\. .

Mate Tt R 753 0it 113153 Tefér only 16 he Tes(d Samplos and 8 S T

2. Penshable sumpies will be dgstroyed after 15 days of sampling.

3. This report cannot be used as evidence in Ihe
& Subect lo Ghaziabad Junsdichon

courl of lawr and cannot be used |n part or ful' i any media without prior permission

TN REPORT "

84
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PLOT NO. 4, KHASRA--NO,- 45, OPPOSITE SHREE MANAN DHAM TEMPLE,
8TH K.M. MILE SIONQJNﬁUSTIﬁN AREA, MEERUT ROAD,GHAZIADAD -201003 (U.P)

MOBILE : +91-9810317145, +91-0826020116
E-mall ; global_envin@rediffmall.com, globalenvirolob@gmail.com

ittt . Bl

TC-7186

103 £AVE FHVIONMENT

TEST REPORT

/Ts’é'uw 10 M/5. RADICO KHAITAN LTD.
' _— REILLY ROAD, . S
B e il RAMPUR (U.p.) = s e
sarmple Identificallon No. 3 A-221207/05
lesi Reporl No & Date GEL-2212/1347, DATE :"15&'.’:265’:7
Sample Description AMBIENT AIR
Sampling Method GEL/SOP-01/AA
sample Collection Date 06.12.2022
Sample Collected by GEL STAFF
Sampling Site NEAR BGG ROOM
Armbien! Temperature (°K) 301
“Wealher Condilion CLEAR
|'6Je of Sumple Receipt $ 07.12.2022
['Sample Condifion SEALED
“Anclysis Durafion 07.12.2022 To 13.12.2022

ANALYSIS RESULTS
|—S. No. | PARAMETERS UNIT | RESULTS | STANDARD PROTOCOL
1. SUSPENDED PARTICULATE MATTER | [wg/m?) 148 NOT SPECIFIED 1S:5182(part-4) RA:2019
[ PARTICULATE MATIER (Size <10pm) | [ng/m?) 90 100* 15:5182{part-23) 2006- RA:2017
2 OXIDES OF NITROGEN [as NOz2) [pug/m3) 449 80° I:5182(parl-6) 2006- RA :2017
|3 | SULPHUR DIOXIDE (as SO2) pg/my | 1838 80" 15:5182(pari-2) 2001~ RA :2017
4 CARBON MONOXIDE (CO) [mg(m?] 0.96 4** 1S:5182(part-10)1999- RA:2019

TIICL 5 spec ication ler Ambient Alr Quality for 24 hours.

-+ 2P Ca'S specitication tor ampient Alr Quality for 1.0 hours.

LT
-4 y

e
(Checked By)
INTEKHAB KHAN (Technlcal Manager)

Note

4 Spuject lo Ghzziabad Jurisdiction

1 The result isted refer only to Ihe tested samples and applicable parameters
2 Ponshable samples wall bp destroyed after 15 days of sampling.
3. This repon cannol be used as evidence in the coun ol law and cannot

sesarpD OF REPORT'**

85

be used in part or full in any media without prior permission.




“GLOBAL ENVIRO Laboratories

=== PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANANZDHAM TEMPLE
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD, GHAZIABAD -201003 (U.P)

MOBILE : +91-9810317145, +91-8826028116
E-mail ; global_enviro@redifimall.com, globalenvirolab@gmall.com

fring 70 SAVE ENVIZONMENT TC-7186 TEST REPORT
[ISSUEDTO B | M/S. RADICO KHAITAN LTD.
Sample Identification No. : A-221207/04
Test Report No & Date GEL-2212/1344, DATE ; 13.12.2022
Sample Descripfion AMBIENT AIR
Sampling Method GEL/SOP-01/AA
Sample Collection Daote 06.12.2022
Sample Collected by GEL STAFF
Sampling Site NEAR GSP BOILER
Ambient Temperature (°K) 300
Weather Condiion CLEAR )
Date of Sample Receip! 07.12.2022
‘ Sample Condition SEALED
i Analysis Duration 07.12.2022 To0 13.12.2022

ANALYSIS RESULTS

S. No. | PARAMETERS UNIT | RESULTS | STANDARD PROTOCOL
il SUSPENDED PARTICULATE MATTER | [pg/m?] 172 NOT SPECIFIED 18:5182[part-4) RA:2019
2 PARTICULATE MATTER (Size <10pm) | [pg/m?3] 88 100* 15:5182(pari-23) 2006- RA:2017
3. OXIDES OF NITROGEN [as NO2) [ug/m3) 50.7 80* 1S:5182(pari-6) 2006- RA :2017
4 SULPHUR DIOXIDE {as SO2) [ng/m3 208 80° 18:5182{part-2) 2001- RA :2017
5. CARBON MONOXIDE'(CO) img/m3 [ 1.OY 4= 1S:5182(part-10)1999- RA:2019
“CPCR's speciicalion for Armbient Air Quality for 24 hours. -
**CPCBR'S specificalion for Ambient Air Quallty for 1.0 hours N
-a\ ".'
) o
iz /
L e
. l)\ 1»‘.-*")- /
(checked By) SHIKHA BHATIYA
INTEKHAB KHAN (Technical Manager) ' (Aulhorlzéd Signatory)

Mnatn 1 Thae roeult hetad rafar anly tn the tasted eamplac and annlrar_ﬁn naramealars
2. Perishable samples will be destroyed after 15 days of sampling . _
4. This report cannol be used as evidence In the counl of 1aw and cannot be used In pait or full in any media withoul prior permission

4 Subject 1o Ghanabad Junsdiction

***END OF REPORT""*
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PLOT NO. 4, KHASRA NQ:=I5—OPPOSITE SHREE MANAN DHAM TEMPLE,
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.#)

MOBILE : +91-9810317145, +91-8826028116
E-mail : global_enviro@redilfmail.com, globalenvirolab@gmail.com

TEST REPORT
[ ISSUED TO K : | M/S. RADICO KHAITAN LTD. ’
BAREILLY ROAD, =
RAMPUR (U.P.)
A-221207/03
“Test Report No & Date GEL-2212/1345, DATE : 13.12.2022
Somple Description AMBIENT AIR
Sarmpling Method GEL/SOP-O1/AA
“Sample Collection Date 06.12.2022
Sample Ccllected by GEL STAFF
“Sompling Site NEAR TBW BOILER
Ambient Temperature {°K) 299
Wealher Condition CLEAR
Date of Somple Receipt 07.12.2022
Sample Condition SEALED

Analysis Duralion

07.12.2022 To 13.12.2022

ANALYSIS RESULTS

| e L I
~CECH'S specilication for Amb.ent Air Qualily for 24 hours.
++CPC'S specilication for Ambiont Alr Qually for 1.0 hours.

A

S. No. | PARAMETERS UNIT | RESULTS | STANDARD PROTOCOL
1. | SUSPENDED PARTICULATE MATTER | [pg/m?] 144 | NOT SPECIFIED 1S:5182(part-4) RA:2019
T2, | PARTICULATE MATTER (Size <10pm) | [pg/m?) 92 100° 1S:5182(part-23) 2006- RA:2017
3. | OXIDES OF NITROGEN (as NO2) wg/m?) 47.2 80° 15:5182(part-6) 2006- RA :2017
4. SULPHUR DIOXIOE {as SO3) g/m?) 17.6 80" 1S:5182(parl-2) 200)- RA :2017
5. | CARBON MONOXIDE (CO) [mg/m3) 0.99 40 S:5182(part-10)1999- RA:2019

\ i,

(Checked By)
INTEKHAB KHAN (Technical Manager)

Note 1. 1ne resull isted refer only to the tested samples and applicable parameters.

2 Porishable samples will bo destroyed aher 15 day
3 This report cannol be used 8s cvidence in the court

4 Subject to Ghaziapad Jurisdicton.

s of sampling
of law and cannot be used in par or

*e*END OF REPORT®**
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SHIKHA BPATIVA
(AuthorizedSignatory)

full in any media withoul prior permission
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TEST REPORT

-PLOT- NO-_4,

8TH K.M. MILE STONE, INDUSTR

MOBILE : +91-9810317145, +91-8826028116
E-mail : global_enviro@rediffmall.com, globalenvirolab@gmall.com

KHASRA NO. 45, OPPOSIE SHREE MANAN DHAM- TEMPLE
IAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.P)

_[ISSUED TO : = M/SERADIEO-KHAITAN LTD. e
= BAREILLY ROAD,
RAMPUR (U.P.)

sample Identification No. A-221207/02

Test Report No & Dale GEL-2212/1344, DATE : 13.12.2022

“Sample Description AMBIENT AIR

Sampling Method 5 o GEL/SOP-C1/AA <

sample Collection Date 06.12.2022

Somplo Collected by GEL STAFF )

Sampling Site NEAR ADMIN BLOCK

ambient Temperature (°K) 298

Weaiher Condition ¥ CLEAR

Date of Sample Receipl 97.12.2022

Sampile Condition SEALED

“Analysis Duration 07.12.2022 To 13.12.2022

ANALYSIS RESULTS

S. No. | PARAMETERS UNIT | RESULTS | STANDARD PROTOCOL
| 1. | SUSPENDED PARTICULATE MATTER [wg/m?) 158 NOT SPECIFIED 15:5182(part-4] RA:2019
2| PARTICULATE MATTER (Size <iOpm) | {bg/m’] 89 100 15:5182(part-23) 2006- RA:2017
3" O¥IDES OF NIROGEN (as NO3) lg/m? | 465 80" 15:5182(part-6) 2006- RA :2017
"4 [ SULPHUR DIOXIDE (as SOz [bg/m] | 193 80* IS:5182(part-2) 2001-RA :2017
. 5. | CARBON MONOXIDE [CO) (mg/m?) | 1.02 o B3 162 pen-101 1239 RAZONT

mrCi s specilicalion lor Ambent Air Qualily for 24 hours.
“Cpoa's specification lor Ambient Alr Quality for 1.0 hours.

.{ .:I

T v

AR

{Checked By)
INTEKHAB KHAN (Technical Manager)

Nole 1 The result listed refer only 1o the lested samples and applicable paramelers

2 Perishable samples will be destroyed after 15 doys ©
3 This reporl cannol be used as avidence In the court n

4 Subject to Ghazabad Jurisdiction

f sampling.
flaw and cannal be used in part or full in any media withoul prior pormission

VAV TV R
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(Autharized Signatory)
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GLOBAL ENVIRO Laborat@ai

PLOT NO. 4, KHASRA NO. 45, OPPOSIHE=SHREE MANAN DHAM TEMPIF,
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -201003 (U.P)

MOBILE : +91-9810317145, +91-8826028116
E-mail ; global_enviro@reditmall.com, globalenvirolob@gmail.com

A 10 § 2VE ENVIRONMENT TC-7186

TEST REPORT

(JSSUEDTO  —mmm=me==—==e=—t=-: | M/S. RADICO KHAITAN LTD. =5
- - BAREILLY ROAD,
| RAMPUR (U.P.)
' Somple Identification No. 2 A-221207/01
? Tast Raport No & Date : GEL-2212/1343, DATE : 13.12.2022
omple Descrplio ' . - E
Sampling Melhod : GEL/SOP-01/AA
Sample Collection Dote : 06.12.2022
Sample Collecied by : GEL STAFF
|Sompling Site  BE NEAR FACTORY GATE
i Ambient Temperature (°K) s 299
| ‘Wealher Condition : CLEAR
Date of Sample Receipt R . 07.12.2022 *
Sample Condition : SEALED
Analysis Duration : 07.12.2022 To 13.12.2022

ANALYSIS RESULTS

S. No. | PARAMETERS UNIT RESULTS | STANDARD PROTOCOL

1. | SUSPENDED PARTICULATE MATTER | [ug/e¥)] 164 NOT SPECIFIED IS:5182(part-4) RA!2019

2. | PARTICULATE MATTER (Size <10 pm) | [ug/m?] 90 100° I5:5182(part-23) 2006- RA:2017
3. | OXIDES OF NITROGEN [as NOz) (wo/m? | 50.6 80’ | 15:5182(part-6) 2006- RA :2017

4 SULPHUR DIOXIDE (as SOa) [bg/m?) 182 80* 1S:5182(parl-2) 2001- RA :2017
5 | CARBON MONOKXIDE [CO) [mg/m3] 0.97 4 1S:5182(part-10)1999- RA:2019

*CPCE'S specihicahion tor Amuent Air Quality for 24 hours.
**CPC8'S specification for Ambient Air Quality lor 1,0 howrs.

PVES

‘: 5, N . K
(Checked By) HATIYA
INTEKHAB KHAN (Technical Manager) (Authorized Signalory)

Note 1 The result isted refer only 10 the tested samples and applicable parameters
2 Penshable sampies will be destroyed after 15 days of sampling.
3 Thes report cannot be used as evidence in the court cf law and cannol be vsed in part ¢ luil in any media withoul prior permission
4 Subject lo Ghpmabad Junsdiclion.
**"LND OF ReFORI®®
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ame MILE STO
MOBILE : +91-9810317145, +91-8826028116

NE_NDUSTI'-HAL AREA, MEERUT ROAD, GHAZIABAD 201003 (U.P)

E-mail : global_enviro@rediltmail.com, globalenvirclab@gmail.com

4nalysis Duration

07.12.2022 To 13.12.2022

SAMPLE SOURCE DETAILS

| Type & Consumption of Fuels

BIO GAS:- 81000 NM3/DAY APPROX}

| Stack Height (From Ground level) 45.0 meter
| Stack Height (From Roof level) -
:_S!ock Diomeler (at Bottom) -
lj rAaterial of Construction MS
| Stack Diameter (af Port Hole) 1200 mm

Stack Temperature. (°K) 376
| Ambient Temperature (9K) 300
I'-Sompling Duration 3600 Sec
- Average Velocity [m/sec.] 5.8
; Flow Rate of SPM [LPM] 160 )
{'-F-Irgw Rate of Gases  [LPM] 2.6
i 2uantity Of Emission{m?3/Hr) 23602.752 |
! Attached APCS NIL
T ANALYSIS RESULT
- 5. No. | PARAMETERS UNIT RESULTS STANDARD PROTOCOL
' 1. T PARTICULATE MATTER (mg/Nm?] 68 150* 15:11255(part-01)
] 7. | OXIDF OF NITROGEN [mg/Nm?) 54 NOT SPECIFIED | 15:11255[part-07)
T3 SULPHLIR NIOXIDE Img/tm?] 30 i 1407 SPECIFIED ISV 1255(part-02)
b4 | CARBON MOMNOYIDE | %BY VOLWUME | 022 ] B Y 15:13270
N e B BT aor T R \\T\S;,

\ g “.-_"/

(Checked By)

INTEKHAB KHAN (Technical Manager)
1 The result listed retor only'to the lested samplos and applicable paramaters

MNote

SHIKHA BHAJIYA
(Aulhoﬂzad Signatory)

? Panshanle samples vill be dastroyed allar 15 Aays of sampling
C Tl tupert caniul Be usod @s oviduncu 0 e cuunt uf fav and Caniot Lt Usnetd np rand o Tut it arey mwul.il withuaul p!l_m pretinibasivu

4 Subport 1w G anan urisdiction

SEMLU G IREPURY =

90

J/.. 1) CAVE ENVIRONMENT TC-7186 TEST REPORT
| ISSUED TO M/S. RADICO KHAITAN LTD.
BAREILLY ROAD, _ s o
__‘:_—__—:_—._;:—...: RAMPUR(U P = —— — =
~ | Sample Idenlification No. v SE-221207/01
Test Reporl No. & Dale GEL-2212/1355, DATE : 13.12.2022
sample Description EMISSION FROM: BOILER-TBW - 26.0 TPH
Sampling Method GEL/SOP-01/SE N
| sample Collection Dote 07.12.2022
Sample Collected by GELSTAFF
[Sompling Site PORT HOLE
—|-Late of Sample Receipl .. oo 02122022 s >
sample Condition B SEALED



‘GLOBAL ENVIRO Labotatorias
P#O] NO. 4, KHMASRA NO. 45, OPPOSIE SH

REE.MANAN DHAM™TENP
BTH K M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD GFAZABAD -201003 (1.7}

MOBILE : +91.9810317145, +91-8826028116
E-mail : global_enviro@reditimail.com, globalenvirolab@gmail.com

A¢ 0o VT ENVIRONMENT TC-7186
TEST REPORT
| ISSUED TO : | M/S. RADICO KHAITAN LTD.
BAREILLY ROAD, e s
et ERAMPUR (U.P.) =
Sample Identification No. = SE-221207/02

Test Reporl No, & Date

GEL-2212/1356, DATE : 13.12.2022

Sample Dascription

EMISSION FROM: BOILER-CBL - 30.0 TPH

Sampling Method GEL/SOP-01/SE
Sample Colleciion Date 07.12.2022
‘Sample Collected by GEL STAFF
Sampling Site PORT HOLE
Date of Sample Receipt 07.12.2022
“Sample Condilion “SEALED

Analysis Duration

07.12.2022 To 13.12.2022

SAMPLE SOURCE DETAILS

Type & Consumption of Fuels

RICE HUSK/ BIO GAS:- 131 MT/DAY APPROX)

Stack Heignt {From Ground level) 45.0 meter

Stack Height (From Roof level) -

Stack Diameter [at Bottom) :

Material of Construction ¢ MS

Stack Diameter {at Port Hole) 1200 mm

Stack Temperature. (%K) 394

Ambient Temperature (°K) 301

Sampling Duration 3600 Sec

Average Velocity [m/sec.] 6.4

Flow Rale of SPM [LPM] 18.2 7
| Flow Rate of Goses  [LPM] 2.5
I Quanlity Of Emissicn|[m?/Hr) 26044.416 ]

Attached APCS N N
- ANALYSIS RESULT

S. No. | PARAMETERS UNIT RESULTS STANDARD PROTOCOL
1 [ PARTICULATE MATIER | Img/Nm?3) 118 150 1S:11255(part-01)
2. OXIDi OF NITROGEN [mg/Nm3) 74 NOT SPECIFIED |  1S:11255(part-07)
3 SULIHIUR Uu_)xu_‘)ﬁ [ma/Nm3] 405 I NOT SPECIFIED 1S:11255(part-02)

| 4 TCARBON MONOXIDE L@VOLUME 0.32 B _1' o 1S:13270

¥ S

y PN ol

‘(Checked By)
INTEKHAB KHAN (Technical Manager)

1
fote 1 Tne resull isted refer only 1o the lested samples and applicable parameters
2 Fensnabie samples will be destroyed atter 15 days of sampling
3 Tius repeit cannot be used as evidence in the cour of law and
4 Subject to Ghazabad Junsdiction.

ewalnif AL BIOAOTINS

91

S

BHATIYA

SHliﬁr-zi}
(Authorlz€d Slgnatory)

cannol he 1igard n padt ar Gl any madia without priof permicann




Mo RS TC.7186

GLOBAT? =NV VIRO Laboratouagg

PLOT NO. 4, KHASRAZNO: =45, OPPOSITE SHREE MANAN DHAMTTENP
8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD, GHAZIABAD -201003 (U.F)
MOBILE : +91.9810317145, +91-8626028116

E-mall : global_enviro@redifimall.com, globalenvirolab@gmail.com

TEST REPORT
’Tssuao TO : | M/S. RADICO KHAITAN LTD. B!
BAREILLY ROAD, _ B
e RAMPUR (U.P 1-=—"’?‘—“"-—'”—’ T 3

Somple Idenlificalion No.

SE-221207/03

Test Report No. & Date

CEL-2212/1357, DATE : 13.12.2022

Sompie Description

EMISSION FROM : D.G. SET - 750 KVA

Sampiing Melhod

GEL/SOP-01/SE

<amp'e Colieclion Date 07.12.2022
Sample Collecled by GEL STAFF

‘Sampling Site : PORT HOLE
Nale of Sample Receipt 07.12.2022
Seamp'e Condition o SEALED

Analysis Duration

07.12.2022 To 13.12.2022

SAMPLE SOURCE DETAILS

Type & Consumption of Fuels H.S.D- 70.0 -75.0Ltr/Hr (APPROX)
Stack Height (From Ground level) 12.0 meter
i Srack Height (From Roof level) .
i Stack Diameter |at Bottom) -
'I Stack Diameler (at Port Hole) ' 150 mm
i Stack Iemperature. (°K) 402
E Ambient Temperalure (°K) 300
; Samplng Curation 3600 Sec
1| Average Velocity [m/sec.] 168
| flow Pote af SPM [LPM] 220
E Flow Rote ot Goses  [LPM] 2.1
. Quontity of emission(m?3/Hr) 1068.228
LYS|S RESULT _
| S. No. | PARAMETERS UNIT RESULTS | STANDARD PROTOCOL
l I | PARTICULATE MATTER [g/%w-br) 016 | 02 I5:11255(part-01)
2 | OADE OF NIHIROGEN [g/kw-hr] .10 ) 1:11255(part-07)
TR T [ TIYDROCARBON [ofkw i) 0.86 e GEL/SOP-HC-SE
4 CARBON MONOXIDE (g/kw-hr) . 1.32 ! as 1S:13270
“LPCB'S Ermission Stardord for Diesel Generalor 561 (Engine raling<so0 K W) N '
; _f\. W

4 -

-l|

(Checked B’y}

S

SHIKHA BHATIYA

INTEKHAB KHAN (Technlcal Manager) (Authork odr.§l natory)
L': “ker, [

Peusle The rescil isled tefet only o e tested sampies dnd appicable paramelers
2 F"er'u.J v samples will be destroyed oher 15 days uf sampling
THEL ep L caaiiut b wsed 03 evidunce In the courl of kw and €annot Lo uBLd 1N part o Lo any madla without prror pornussion

1 Subedt i Grazatad Juszdidm

TR PO g
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==GLOBAL ENVIRO Laboraici 21
):

:).— _PLOL NO. 4, KHASRA NO. 45, OPPOSTE SHREE MANAN DHAME\J
“=""BTHK.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD GHAZIABAD -201003 (U P)

MOBILE : +91-9810317145. +91-8826028116
E-mall : global_enviro@rediffmail.com, globalenvirolab@gmall.com

£ 10 w0 VE ERVIRONMENT TC-?] 86
TEST REPORT
ISSUED TO —=====—CR/S=RADICO KHAITAN LTD. e
BAREILLY ROAD,
L RAMPUR (U.P.)
sampie Identification No. SE-221207/04

Test Report No. & Date

GEL-2212/1358. DATE :

13.12.2022

Sample Description -!

EMISSION FROM : D.G. SET - 700 KVA

Sampling Method

GEL/SOP-01/5E

Somple Collection Date 07.12.2022
Sample Collected by GEL STAFF
Sampling Sile PORT HOLE
Date of Sample Receipl 07.12.2022
“Sampie Condilion v SEALED

Analysis Duration

07.12.2022 To 13.12.2022

SAMPLE SOURCE DETAILS

Type & Consumption of Fuels H.S.D- 70.0 -75.0Ltr/Hr (APPROX)
Slack Height [From Ground level) 12.0 meter
Slack Height {From Roof level) -
Stack Diameter (al Bottomn) -
Stack Diameter (af Port Hgle) 150 mm
Stack Temperaiure. (°K) 405
Ambient Temperature (°K) 300
Sampling Duralion 3400 Sec
Avorago Velocily [m/sec.] 17.1
Flow Rale of SPM [LPM) 21.0
Flow Rate of Gases  [LPM] 2.5
_ Qucmli!y of emission(m3/Hr) > 1087.304
T T ~ ANALYSIS RESULT -
’ S. No. | PARAMETERS i UNIT RESULTS STANDARD PROTOCOL
| T1. | PARTICULATE MATTER "{ (glkw-hr] 0.15 0.2 5:11255(part-01)
l 2. OXIDE OF NITROGEN : [g/kw-hr) 1.09 10 15:11255({part-07)
3 HYDROCARBON L [glkw-nr] 0.78 GEL/SOP-HC-SE
] T & | CARBUI .v.u;qijiﬁit EE—TYPT | 126 l 735 e 15:13270 ]

*CPCR'S Fonission Starciared for Dlescl Generalor Sels [Fngine 1oling<g00 Xw)

TN
-IX .“"\;_
(Chektked By)

INTEKHAB KHAN (Technlcal Manager)

Hole

A LM

Subject 19 Ghanapad Junsdiction

1 Tre resull listad relar anly 1o tha lested samples and applcable paramelers
Perishatlc samples vall be destroyed after 15 davs of samphing
Tris topsn canaot be used as evidence in the court of 13w
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TRl
'

93

L
SMKHYA

SN N

d Signatery)

and cannol be uscd in gan or fullin any MecIa w:lhout PROr PRrMUSsIon



e -
i T S et

e —

GLOBAL ENV iFF%Eaboratozbe;%
PLOT NO. 4, KHASRA NO. 45, OPPOSITE SHREE MANAN DHAM £
8TH K.M. MILE STONE, INDUSTRIAL AREA: MEERUT ROAD,GHAZIABAD -201003 (U.P)

MOBILE : +91-9810317145, +91-8826028116
E-mail : globol_enviro@rediffmail.com, globalenvirolab@gmail.com

TEST REPORT

: | M/S. RADICO KHAITAN:ETL
BAREILLY ROAD,
RAMPUR (U.P.)

sample Identification No.

SE-221207/05

Test Report No. & Dale

CEL-2212/1359, DATE : 13.12.2022

|_
! Sample Description
l" -—

,  EMISSION FROM: D.G. SET -625 KVA

" Sampling Method GEL/SOP-01/SE
Somple Collection Dale 07.12.2022
Sample Collected by GEL STAFF
Sampling Sile PORT HOLE
Date of Sample Receipt 4 07:12.2022
Sample Condition SEALED

Analysis Duralion

07.12.2022 To 13.12.2022

SAMPLE SOURCE DETAILS

Type & Consumption of Fuels H.$.D- 45.0 -55.0Lir/Hr [APPROX}
Stack Height (From Ground level) 12.0 meter
Stack Height [From Roof level) -
Stack Diameter (ct Bottom) -
Stack Diameter (at Port Hole) . 150 mm
Stack Temperature. (°K) 394
Ambient Temperature (°K} 299
Sampling Duration 3400 Sec
Average Velocity (m/sec.] 16.4
[ Fiow Rate of SPM (LPM) 21.0 [
Flow Rale of Gases  [LPM] 22
Quanlity of emission{m?/Hr) 1042.794 I
o :QNALYSIS RESULT
S. No. | PARAMETERS UNIT RESULTS STANDARD PROTOCOL
1, PARTICULATE MATTER [a/kw-hr] 0.14 0.2 15:11255(pari-01)
2. | OXIDE OF NITROGEN [g/xw-hr] 1.05 IS:11255(par-07)
1 3 GV OROC APBON [g/kw-hr] 0.64 42 [ GEL/SOP-HC-SE
!1' ) l ares, .-.-.:r:oxzfai [g/kw-nr] ' 1 1.3 l 3_;,_ ) 1 - ls_ij.e/g _

A .
J-P

-
(Checked By)

INTEKHAB KHAN (Technlcal Manager)

SIS Fssion Standaid lor Diesel Generolor sets fEngine rating <800 KW)

/:\ \
i - 7
i

SHIKHA BHATIYA
(Authdilzed Signatory)

Hole 1t The result hsted seler only lo the tesled samples and appiicable paramelers

2 Peasnable samples will be destroyed aher 18 days of sampling ’ p i P
¥ Tme repod connol ba used as ngx:nco i Ihe equr o 13w and £annol be uzed r pant Tr tl s ans modio withoul prer parmi£8:a0

4. Subject W Ghaziabad Junsdiclion
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EENVIRO Laborato

PLOT-NO.4, KHASRA NO. 45, OPPOSITE SHREE
8TH KCMZMILE STONE, INDUSTRIAL AREA, MEERUT ROAD,
MOB{LE ' +91-9810317145, +91-8826028116

*mail : global_enviro@redilfmail.com, globalenvirolab@gmail.com

E

TEST REPORT

— e

MANAN DHAM TEMPLE— - _
GHAZIABAD -201003 (U.P)

s=={SSUED TO =NES=RADICOKHAITAN LTD.
= BAREILLY ROAD,
RAMPUR (U.P.)
Sample Identification No, SE-221207/0%

Test Report No. & Date

GEL-2212/1340, DATE : 13.12.2022

Sampie Descriplion

EMISSION FROM : D.G. SET - 380 KVA

' Sompling Melhod GEL/SOP-01/SE
Somple Collection Dale 07.12.2022
Sample Collected by GEL STAFF
| sampling Site PORT HOLE
Dale of Sample Receipt 07.12,2022
Sample Candilion ;EALED
Analysis Duration 07.12.2022 To 13.12.2022 -

OURCE DE S

Type & Consumption of Fuels H.S.D- 45.0 -55.0Ltr/Hr (APPROX
Stack Heignt {From Ground level) 12.0 meter
Stack Height (From Roof level) -
Slack Diamater (al Bottom) .
Slack Diameter {at Port Hole) 150 mm
Stack Temperature. (%K) 384
Ambient Temperalure (K] 300
Sampling Curalion 3600 sec
Average velocily [m/sec.] 16.2
flow Rale of SPM (LPM] 22.0
| Flow Rate of Cases  [LPM] 23
Quonlily of emission(m?/Hr) 1030.077
ANALYSIS RESULT
I'S. No. | PARAMETERS UNIT | RESULTS STANDARD PROTOCOL
O PARTICULATE MATTER [g/kw-nr] 0.12 02 IS:11255(part-01)
2. | OXIDE OF NITROGEN [g7kw-hi] os 1 . 1S:11255(part-07)
3. | HYDROCARBON Ig/kw-hrl 0.68 ! GEL/SOP-RC-SE
1. | CARBON FGNGXIOE (e o I B NN

TPCB'S Emission Standard for Diesel Generator Sels (Cngine raling<800 K]

el .

il &
1 . T g

(Checked By)

INTEKHAB KHAN (Technical Manager)

Haote

4 Bubgoet to Charonhad lorsdiction

i. The result isteg relfer only (o the tested samples and applicable parameters
2 Penshoble sumples will be deslroyed afler 15 days of sampling
3 Thia repen cannot to usaed as evidenco in the coun of law and cannol

X

sy
SHIKHA BHATIYA

***END OF REPORT*"*
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(AuthBiized signatory)

L be uzed w part or full i ony media withoul prior permission




T SAVE ENVIRONMENT

— e
Pt S WS

', ==
GLOBAL ENVIRO Laborat®B37
PLOT ) =

8TH u?f’ Nt mgﬁmoﬁghﬁﬁnﬁpﬁigﬁfé’éiﬁ?mw m—uz?t uIJE;A [:L;)

MOBI!.E :+91-9810317145, +91-8826028116
E-mail ; global_enviro@rediffmail.com, globalenvirolob@gmoll.com

TEST REPORT

| I_SSUED 10

M/S. RADICO KHAITAN LTD., _S=&a———=
BAREILLY ROAD, T
RAMPUR (U.P,)

Sample Identification Mo. SE-221207/07

Test Report No & Date

GEL-2212/1361, DATE : 13,12.2022

Sample Descriplion

EMISSION FROM: D.G. SET NO. 1-1250 KVA

- Sampling Methed GEL/SOP-01/SE
Sample Coilection Date . 07.12.2022
‘Sample Collecled by CEL STAFF
Sampling Sile PORT HOLE
‘Date of Sample Receipt 07.12.2022
Sample Condition SEALED

Analysis Durotion

07.12.2022 To 13.12.2022

SAMPLE SOURCE DETAILS

{"r'y'bé“& Consumption of Fuels H.S.D. -130 -140 Lir/Hr (APPROX)
g Stack Height {From Ground level) 12.0 meter
Stack Heighl (From Roof level) :
Stack Dicmetler (at Bottom) -
Stack Diometer (at Port Hole) 150 mm
Slack Temperalure. {°K} 410
Ambient Temperalure (°K) 298
Sampling Duration 3400 Sec
Average Velocily [m/sec.] 17.5
Flow Role of SPM {LPM) 22.0
Flow Rale of Gases  [LPM] 2.1
i dﬁcn!i:y cf 'c_rnissionﬂfna;'Hrj 1112738 -
N ' ANALYSIS RESULT
'S No. | PARAMETERS UNIT RESULTS | STANDARD PROTOCOL
TT0. | PARNCULATE MATIER mg/Nm® 70 75 [T 1s:11255(port-01)
2 OXIDE OF NITROGEN ppmv 548 - 710 15:11255{part-07)
a3 CARBON MONOXIDE mg/Nm?3 72.5 150 15:13270
4 | OxvGEN 7 10.9 I NOT SPECIFIED ST 2270
i 5 ' NMHC (as C) [ mg/Nm? 251 100 L Y GC METHOD
! "CRCE S Errlr'sslor* Standord for Diesel Generator Sets (Engine raling >800 KW) _ \\‘\&L.
‘\_‘ Ty . . N O

-

(Checked By)

INTEKHAB KHAN (Technical Manager)
Nete 1 The resuit isted refer only lo the lested sanp

SHIKHA BHATIYA
{Aiffh’cxﬁed Signatory)

s and applicatle parameters

7 Pansnahe samples will be destroyed after 16 days of samphng.

3 Tms report canncl be used as evidence in tha cou

A Solguct by Gooecmad Junsdichon

n of law and cannot be used n pan of full in any modia without pricr permussion

*rpND OF REPORT®**
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TC-7186

GLOB’R&NVIRO Laborat@%?

PLOT NO 4-—KHASR‘A -NO., 45, OPPOSITE SHREE MANAN
DHAM Tl
8TH K.M. MILE STONE ~INDUSTRIAL AREA, MEERUT ROAD,GHAZIABAD -QOIOOE.'ﬁlPlLE]
MOBILE : 4.91-9810317145, +91-8826020116
E-mail ; global_enviro@redilimail.com, globalenvlrorob@gmoi!.com

TEST REPORT

(1T

M/S. RADICO KHAITAN LTD.

BAREILLY ROAD, e e
RNMPUR {“ P) .-_ﬂ—-—ﬁﬁ-— ===

T Somplé Identification No.

SE-221207/08

IL_T_ést Report No & Date

- GEL-2212/1362, DATE : 13.12,2022

Sample Description

EMISSION FROM: D.G.SET NO. 21250 KVA

Sampling Method GEL/SOP-01/SE
Sample Coellection Date 07.12.2022
Sample Collectedby | : | GEL STAFF
“Sompling Site PORT HOLE
| Dale of Sample Receipt ; 07.12.2022
sample Condition SEALED

I Analysis Duration
S

07.12.2022 To 13.12.2022

SAMPLE SOURCE DETAILS

| Type & Consumplion of Fuels

H.S.D.-130 -140 Lie/Hr (APPROX)

E_S_!_éck Height (From Ground level) 12.0 meter
; Stack Heighl (From Roof level) ="
| Stack Diameter {at Bottom) -
Stack Diameter (at Port Hole) 150 mm
Stack Temperalure. [°K) 406
Ambient Temperature (°K) 300
Sampiing Duration 3600 Sec
[ Average Velocity [m/sec.] 18.4
flow Rale of SPM  [LPM]* 23.0
flow Rate of Gases  [LPM] 2.6
C'JGnlrly of emission(m3/Hr) 1169.964
T ANALYSIS RESULT
" SNo. PARAMETERS UNIT RESULTS | STANDARD PROTOCOL
l TPARTICULATE MATTER .tn_g!Nm:‘ ' 0 75 IS:11255(part-01)
2 | “OXIDE OF NIIROGEN ppMV ,._-...4,3.? 710 IS:11255(part-07)
3 CARBOMN MOMOXIDE - mg/Nm? 66.3 150 15:13270
4 | OXYGEN % " 9 1 NOT SPECIF.I_ED 15:13270
T i o8 C) mg/tm* 20.4 J 100 \ GC METHOD |

K4 I’t,'_qr‘w 1 n;';'.-__irjr_. ~tandard lor Diesel Generalor Scis {Fngine raling =800 KwW) \B’s

. . &
{(Checked By)

INTEKHAB KHAN (Technical Manager)

Note 1 The resalf histed rafer only tn tha tasied samp
2 Perishaule samples will be destroyed allar 1
3 This i=porl cannal be used as avidence In
L Sahict 1o Gnaziabaad Junsdichon

SHIKHA BHATIYA
[;‘.\ru!h zed Signatory)

les and applicuble paramotore

15 days of sumpling
he r:o:ﬂ ol 1aw and €annot bo usod in part or full n any modia without pAor permisson.

“(rD OF REPORI"** el
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=GLOBAL ENVIRO Labéta

u" qJO
/
A  PLOT NO. 4, KMASRA NO. 45, OPPOSIE SHREE MANA}
‘] - 8TH K.M. MILE STONE, INDUSTRIAL AREA, MEERUT ROAD, GHAZIABAD =201003 (U.P)
MOBILE : +91-9810317145, +91-8826028116
T_C 188 E-mail : global_enviro@rediffmail.com, globalenvirolab@gmeil.com
T nAVE LNVIRONMENT -
TEST REPORT
ISSUED TO . | M/S. RADICO KHAITAN LTD.
BAREILLY ROAD,
et RAMPUR (U.P.) —
sample Identification No. e e e DE-221 207109 e
Test Report No & Date ! GEL-2212/1363, DATE : 13.12.2022
Sample Description : EMISSION FROM: BIO GAS ENGINE NO. 2 (1200 KVA)
Sampling Method : GEL/SOP-01/SE
Sample Collection Date : 07.12.2022
Sample Collected by H GEL STAFF
Sampiing Site " 7| PORT HOLE =
"Dale of Sample Receipt : 1 07.12.2022
| Sample Condilion : SEALED
Analysis Duralion : 07.12.2022 To 13.12.2022 i
SAMPLE SOURCE DETAILS
Type & Consumption of Fuels BIO GAS. ~330 Nm3/Hr tAPPROX}
Stack Height (From Ground level) : 12.0 meter
Stack Height (From Roof level) : -
Stack Diameter (at Bottom) , - - -
Slack Diameter {at Porl Hole) : 150 mm
Stack Temperature. [°K) A 399
Ambient Temperature (%K) : 299
Sampling Duration : 3600 Sec
Average Yelocity [m/sec.] ; 18.5
Flow Rale of SPM [LPM] : 230
Flow Rate of Gases  [LPM] : 2.7
Ouantsh,r of emus:on(ml‘}Hrj 2 1176.323
o "~ ANALYSIS RESULT
S No. | PARAMETERS UNIT RESULTS STANDARD PROTOCOL
. PARTICULATE MATTER mg/tim?3 89 75 15:11255(part-01)
T2 OZIDE OF NITROGEN ppmMV 488 710 15:11255(part-07)
3. CARBON MONOXIDE mg/Nm?3 70.2 150 . 1S:13270
S OXYGEN T TR 10.9 NOT SPECIFIED 15:13270
T 5. NMHC josC) © 7 7T marnm? 184 | 100 CCMEMON |
“LIPCHB'S Fraission stondard for Diesel Generoler els [t ngine raling »800 KW} ‘\f
; ANA
f‘\-"'-b X N
(CheckedBy) SHIKﬁA BHATIYA
INTEKHA® KHAN (Technlcal Manager) (Agtgorlzed Signatory)
Mote 1 The result fisted reler only Lo the lested samples and & pplicable paramalers. 1
i "::t:'.s:‘carmre; 5::{?:1:"3'\23 ?\Easlt't?zigcar‘nﬁ\'l:\i ??‘!T:I?‘r!sllé:?:ilrl:.lgcnl\l'!ol bu usad in poit o full a any mudl.-'.i .\!I\fi‘m."._‘.P"Ur ponsission
4 Subject 1o Ghaziobad Junsdiclion W 43

ss[ND OF RLPORT*®
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s 10 SAYE ENVIRDNMENT

TC-7186

TEST REPORT

ISSUED TO
|

- | M/S. RADICO KHAITAN LTD.
BAREILLY ROAD,
RAMPUR (U.P.)

sampretdentificationm™o.

SE-221207/10

1

| Test Report No & Date

. GEL-2212/1364, DAITE :

13.12.2022

Samplc Description

EMISSION FROM: BIO GAS ENGINE NO. 3 (1200 KVA)

sompling Melhod GEL/SOP-01/SE
. Somple Collection Date 07.12.2022
Sample Coltecled by GEL STAFF
| Sompling Site " PORT HOLE
Date of Sample Receipt i 07.12.2022
| Somple Condition SEALED

Analysis Duraticn

L

07.12.2022 To 13.12.2022

SAMPLE SOURCE DETAILS

Type & Consumplion of Fuels BIO GAS. -328 Nm3/Hr [APPROX)
Stack Height (From Ground level) 12.0 meter
Stack Height [From Roaof level) -
Stack Diometer (at Bottom) =
Stack Diameter (af Port Hole) 150 mm
Stack Temperature. [K) s 408
Ambient Temperature [°K) 300
Sampling Duralion 3400 Sec
Average Velocity  [mfsec.) 18.0

i Flow Rate of SPM (LPM] 22.0

| Flow Rate of Goses  [LPM] 2.6

l Quonhty of emission{m3/Hr) .+ 1144.530

ANALYSIS RESULT

S No. | PARAMETERS UNIT RESULTS | STANDARD PROTOCOL
T 1. ITPARTICULATE MATTER mg/Nm? 71 75 15:11255(peri-01)
F T T ONOE OF NITROGEN ppmy 544 710 1S:11255(port-07)
3. | CARBON MONOXIDE mg/Nm3 70.9 150 1S:13270
4, OXYGEN % 1.6 NOT SPECIFIED 1S:13270
"5 NMBC (as C) ma/Nm? 182 [ITY GC METHQD
e L n:iwuu Stendand lor Diesel Generalor Sets (Engine raling >800 Kw) ) -
v ;i
(;:heckeé .By) SHIK PHA“YA

INTEKHAB KHAN (Technlcal Manager)
Nuie 1 The iesuit isled efer only 10 Lhe tesled sampies and applicable parameters

2 Penshable samples will be deslroyed alfter 15 days of samaling
in the courl of law and cannct be used in pant o full i any nedia ‘wilhout pnar perimission

t

Ttis recort cannot be used as evidence
& Subject 1o Gnaznabad Jurisdichion

**END OF REPDRT*

99

(Authorized Signatory)

-

- IR@ Laborator(

PLOT NO. 4, KHASRA NO.. 45, OPPOSITE SHREE MANAN DHAM TEMPLE,
8TH K.M, MILE STONE, INDUSTRIAL‘AREA“MEERUT ROAD,GHAZIABAD -201003 (U R)
MOBILE : +91-9810317145, +91-8826028116

E-mail ; global_enviro@rediftmail.com, globalenvirolab@gmail.com



>_ Annexure N21 ZI- 1

% SR YW 75y e S

. -_ UTTAR PRADESH POLLUTION CONTROL BOARD
VAN [ 8D GES ) - 7 G of2023 TN 29-/-2023

wa #,
Ho P @War feo,
el R,

HYR |

fvg—arig vy sRa afdexu, = fiwh gRT aMovo wWo—324 /2016 (Sov0
T0—23 /2022) Yoiwr Riw 99 SoWo W=w T I A UiRRa Imew e 16.09.
2022 ® AU ¥ Wgad wAfa gRr R M e e 17.01.2023 F A
T weREl @ U # St (aemer farer qur s sffm, 1074 @
HRI-337 & 3f<rid e |

Tg & SeEm Ho M@l wam fdo, IWGR P SR &I ToblEd 374
feboeho /fa (1224.6 <ho /o) B | SET &t AienR SMENRT AT IHE BT IATa
&raT 200 oo /R &1 S fbar wimar |

I8 & A st R aiffrevor, 5 feeell g1 aflovo w0—324 /2016 (S0T0
J0—23 /2022) e RiE a9 Sovo Wsw 9 a9 ¥ wiRa ey feHid 16.09.2022 #
for=1 fader ot fasdr T -

“.....4. In the present Application, it is stated that as per photographs taken on
24.07.2022, the PP - Rampur Distillery (Radico Khaitan) is discharging effluent into the
drain which finally joins the river. Directions in the order dated 18.03.2021 are still not
being followed. This is disputed by learned counsel appearing for the PP.

5. In view of above, we consider it appropriate to ascertain factual position by
requiring the Additional Chief Secretary, Agriculture, U.P and the State PCB to furnish a
factual report in the matter with regard to compliance status by the PP, particularly mode
of disposal of effluents vis a vis CTO conditions within two months by email at
judicialngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not
in the form of Image PDF. The Applicant and the PP may give their respective versions
to Additional Chief Secretary, Agriculture, U.P and the State PCB within two weeks from
today. The State PCB will be the nodal agency for compliance.

List for further consideration on 03.02.2023. ...”

gE fob A Sif¥ewer 1T WRG RNl @ B ¥ &Y Frie™, So%o WeNYr
17.01.2023 T ST HT fderor fvar |

Ig & dgaa Ao faAie 17.01.2023 & 71 7 9@ W -

1. The leakage observed in treated condensate Line. It was directed to rectify the
same on top priority at the time of inspection.

2. The pipelines of spent wash lying in the drain upto the lagoon of Ajeetpur site
shall be replaced outside/underground to avoid any mixing of spent wash with
the drain water in case of any leakage.

Tg & wge wfift grr o7 e 4 9 T qeEl @ g Y@ §Y e
ARBRY B argarer ¥ oo (rguor fere T fFrim affRE, 1974 B OR-33T B
et e Ao AJ War o, et s, R @ Frer e ot i o € —

4

A 12 4, Ryfy s, TC. 12 v. Vibhuti Khand,
T TR, FETSH—226010 Gomti Nagar, Lucknow-226010

TRATN: 0522— 2720831,2720828,2720691,2720681 Phone: 0522- 27208312720828, 2720691,
27120681e-mail: info@uppcb.com Web Site: www.uppcb.com
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1. T8 f @ o D WarT foto, Al Vs, VAR ERT Woedier @Y afaqR
wrge Red i # wHIfd 54 W ¥ TEUeTsT B ser g ¢ qrevemsH
R B S e 5l o gz § Woedty o1 R A § 1 8 s |

2. 7E f& ST Ho WP WA o, T s, TR ¥ Rer Iee wreRe
AIET I Teblel YTd § S 1T ST gRafea ax |

ot (R far o € 5 Sa @ waw F wRiad avd gw o1 waE @
TN FYA B T F AD T B freg iy aRPrE @ orrtd priad

URRT TR S Rt el Swrefic wi ST @ Be |
ﬁﬁ%ﬁ?;

(s Fard
TR, gi—7

wiifef e e S we g fri A, e 3 39 A @ W
@l S7 FSEl & P orawas FEiEE av gRRRE W)

/

TR, J—7
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